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INTRODUCTION 

I. the Chairman, Committee on Public Undertakings baving been 
authorised by the Committee to submit the Report on their behalf. prescnt 
this S2nd Report on Action Taken by Government on the recommenda-
tions contained in the 37th Report of the Committee on Public Under-
takinp (Tenth Lok Sabha) on Steel Authority of India Limited-Bokaro 
Steel Plant. 

2. The 37th Report of the Committee on Public Undertakings (1994-95) 
wu prescnted to Lok Sabha on 22nd December. 1994. Replies of the 
Government to all the recommendations contained in the Report duly 
vetted by Audit were received on 15th February. 1 ':96. The Committee 
considered and adopted the Report at their sitting held on 28th February. 
1996. 

3. An analysis of the action taken by Government on the recommenda-
lions contained in the 37th Report (1994-95) of the Committee i5 liven in 
Appendix-II. 

NEW DELIII; 
7 March. 1996 

PIJalguna 17, 1917 (S) 

(v) 

KAMAL CHAUDHRY. 
Chairman, 

Comm;"~~ on Public U"dmakingJ. 



CHAPTER I 

REPORT 

The Report of the Committee dea" with the action taken by 
Governmcnt on thc rcc:ommcndations contained in the Thirty-Seventh 
Report (Tenth Lok Sabba) of the Committee on Public: Undcrtakin,1 
(1994-95) on Steel Authority of India Limited-Dobro Steel Plant which 
wu pl'CICntcd to Lot Sabba OD 22nd December, 1994. 

2. Action Taken notel have beea received from Government in respect 
of all 32 recommendations contained in the Report. These have been 
cateaofiscd u followl:-

(I) RccommcndationslOblcrvations that have been accepted by 
Govcrnment:-
Sl. NOI. I, 2, 3, 6 to 13, IS, 16 to 20, 22 to 24, 26 and 28 to 32. 

(ii) RecommendationslObiervations which tbe Committee do not 
desire to pursue in view of Government's replies:-
SI. NOI. 21. 25 and 27. 

(iii) RecommendationslObservations in respect of which replies of 
Government have not been accepted by the Committee:-
SI. NOI. 4 and S. 

(iv) RecommendationslObservationl in respect of which final repliel of 
Government are ItiD awaited:- • 
SI. No. 14. 

3. The CommlUee desire that nnaJ repUfl iJl resped or recommelldation. 
101' whJeb 001, Interim replles have beea alven by GOYernment should be 
r..ralshed to the CommlUee expedltloull)r. 

4. The Committee will now deal with tbe action taken by Governmcnt 
on some of the recommendations. 

A. SbcN1IaU .. the production of Steel 
RecomDleDdatJoa SerIat NOI. .. " 5 (Pan .... pbs 2.... " 2.15) 

S. The Comilliuee had observed that the production of Itocl at Bokuro 
Steel P1aat had been much leu than the installed c:apachy of 4 million 
tonoca per annum and the sbortfall in production durin, tbe years 1978 to 
1992 amounted to 4.7 miBion tonnea due to various rcuooa. They had allio 
obIcrvcd that.Jhe factors wlUda were now stated to have been identified 
for lower production could bave been ic:lcn.tified earlier so that remedial 
steps could be initiated in time and shortfall in production avoided. They 
had, therefore. desired that the matter should be looked into with a view 
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to find out u to when the factors responsible for lower production were 
identified and when the remedial measures were initiated. 

6. In their reply. the Government have stated that the improvements in 
a complex industry like steel are a continuous process and actions to 
remove constraints if any. are taken as and when identified. In particular 
the constraints such as shortage of power and poor quality of coal etc. 
leading to shortfall in production at Bokaro Steel Plant were identified by 
SAIL well in time. In regard to shortage of power it has been stated that a 
3x60 MW captive power plant was sanctioned in 1981 to augment captive 
.eneration capacity which was commissioned in 1986. However, the audit 
have pointed out that the 3 units of the captive power plant sanctioned in 
1981 were actually commissioned in January, 1986, September, 1988 and 
March 1989 respectively. According to the Ministry. the date of 
commissioning of the first unit is normally taken as the date of 
commissioning of the project. In order to contain the effect of inconsistent 
and poor quality of indigenous coking coal. imported coking coal was used 
in hi,her propo~ionl. The plant went through its stabilisation proccil after 
gradual commissioning of various facilities. The year 1989-90 was the first 
year of full capacity of 4.0. MT. 

7. The Committee an not satisned with the reply furnished by 
Gov_t. Altboup It hal been Itated that ac:tlons to remove constraints 
In prochadloa .... taken ..... d wben Identified, the Government bave not 
replied to tile IpedIIc ,.,ant made by tbe Commltlee al to when tbe factors 
retpoIIIIbIe for ~er production were identifted and whelt the remedial 
measures were initiated. They, therefore, reiterate tbelr recommendation 
and desire tbat the Committee .hould be apprlaed a5 to exactly when the 
facton respoDllble lor lower production were IdenUned and exactly wben 
remedial meillUres were InUlated. Moreover. the Committee are unable to 
appreciate the contentIOn 01 tbe Government tbat a project Is deemed to 
bave been commissioned wben III flnt unit II commissioned. They deprkate 
tbe rurnl.bllII of ... Imblpo .. reply to tbe Committee In thll reaard. 

B. Disposal of Sulphuric· Acid Plant 
(Recommendation SI. No. 14 (Paragraph 2.94) 

8. While observing that the production of Sulphuric Acid ranged from 
24.89% to 39.53% only during 1980-81 to 1991-92, the Committee had 
pointed out that· action for disposal .of the Sulphuric Acid Plant which was 
lying idle since 1980 had not so far bee" initiated. They have desired that 
the exercise in regard to the assessment of present disposable value of the 
plant should be completed very SOOIl. 

9. The Government have in their reply stated that the first Sulphuric 
Acid Plant has been sold. However, according to the Audit the sale order 
for sale of this plant was issued in January. 1995. The purchaser paid the 
earnest money of Rs. 0.52 lakhs only. He has neither paid sale price of 
Rs. 92.51Iakhs which was required to be made by 22nd January. 1995. nor 
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lifted the plant. Action for forfeiture of carnest money is DOW stated to 
bave been initiated by SAIL in consultation witb Law Department. la 
regard to the Sulpburic Acid Plant-II it bas been stated tbit it was iD 
prodc:ution till December, 1994 with statutory dcanncca. In the Cbief 
Executives meeting beld on 21st December, 1994 it was decided that due 
to shortage of Sulpburic Acid being faced by Durlapur Stoel PIlDt, BSL 
will continue to operate the old Kid Plant-II tiD the new Double 
Conversion Double Absorption (DCDA) plant commissioned in 
November, 1994 was stabilised to moet the requirement of DSP also. The 
plant bas since been stabilised and requirements of Sulphuric: Acid of BSL 
as weD as DSP were being met from this new plaot. In addition, the 
melting section of Sulpburic Acid Plant-II has been uparaded to .upply 
molten sulpbur to new DCDA plant and as such a part of the Add 
Plant-II bas been used. The remaining part is in 10 bad condition that the 
same c:annot be used witbout buge additional investments. Coascquendy, 
BSL Doated tender in February, 1995 to assess the best disposable value 
for SAP-II but there was no response. SAIL (BSL) has lIain initiated the 
proposal for disposal of SAP-II in september, 1995. 

10. The CommIttee are perturbed to Dote that even after an elapse or 
more thu--ooe ytar since they had made a recolDlDeadatloD ror dl'poIaI or 
SAP-I, the disposal or the plant does Dot appear to bave beea eompleted. 
They wonder bow the acid plant can be said to haft beea IOId wb. DeI .... er 
the sale price bas a.eea paid by the purchaser DOl' the plant bas beeD lifted 
by him. The Committee would Uke to be Inrormed 0' the elforta beIq made 
by SAIL 'or dlspoul or SAP-I and part of SAP-D. 

C. Consumplion of /n,ol Moulds and Boffom Plllits 
Recommendation SI. No. 15 (Paragraph 2.95) 

11. The Committee bad pointed oul Ihat the consumption of Ingot 
Moulds and BottoM Plates in BSL was bigher than tbe norma. Durin, the 
period 1979-80 to 1990-91 alone the extra expenditure due to exCC$ 
consumption of IDiot Moulds and Bottom Plates amounted to RI. S6.~ 
crore •. The Committee bad urled upon SAIL to ensure strict adherence 10 
that the COnsumptioD of these items was brought down. 

12. In their reply, the Government have .tated tbat by takin, corrective 
measure SAIL bas been able to keep the consumption level of InJOt 
Moulds and Bottom Platea within norma durin. the yeu 1993-94. It wu 
stated that the consumption was 31.40 J(&.ITCS wbich wu alto the norm. 
However, Audit have pointed out that alainat the Dorma of 31.4 ~I. per 
tonne of .teel produced the actual consumption of In.ot Moulds and 
Bottom Plates bu lOne up in 1994-95 to 33. 73 K,/T (11IIot Mould 27.41 
Ka/T and Bottom Plates 6.32 Ka/T). Acxordin, to Ministry. duril1l 
1994-95, in order to meet the c:uatomen demand, biabcr size Moulda (28 
tonnea) were used whose life was leal thlD that of IlDlUer Iize. Measures 
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being taken by SAIL to improve that life of such Moulds which would 
control the consumption. 

13. The Committee urpd that aU out e!fortl Ibould be mad, by SAIL 
to keep the CODIUJDptlon 01 IDpt Moulds IUUI Botto.. ...... wlthID the 
norml. 

D. Productivity of the Plant 
Recommendation 51. No. 23 (Paragraph 4.15) 

14. Tbe Committee bad observed that althoup the BSL had 
accumulative 'profit of RI. 1687 crores as on 31st March, 1993. the same 
could have been hiaher by at least Rs. 600 crores had the production 
been upto the rated capacity. They had expected that with the use of 
imported coal. the reported improvement in the availability of power. 
wagon and various other remedial steps underway, the plant would be 
able to further step up the productio.n and increase its profitability. 

15. In their reply. the Govenrment have stated that the production at 
BSL has generally shown an upward trend in the recent years. The 
accumulated profit has also been gone up to RI. 2112.15 crores as on 
31st March, 1994. However, the Audit has pointed out that except for 
hot metal and inlot rolling there was downward trend in all other 
products during 1994·95 compared to the production during 1993·94. 

16. TIle COIDIIllttee dellre tbat SAIL / BSL should make aU out efforts 
to achieve produc:t1oD .pto the "led capacity by taking appropriate 
.. ealU.... to overcome the varioul eonstnlnll. 

E. Modernuation of Bokaro Steel PltIIIl 
Recomm,,.datiOll 51. No. 26 (Paragraph 5.39) 

17. Bokaro Steel Plant has developed its unit Corporate plan upto 
2005 AD aiming at a production capacity of 5.25 million tonnes. In order 
to achieve this capacity it proposed to Government. the modernisation of 
the plant in two stages,. stage I for going upto capacity of 4.5 million 
tonnes and stage II for going upto a capacity of 5.25 million tonnes. But 
due to constraints of resources, Government gave its approval in 
July, 1993 to Stage I only with cost estimates of RI. 1625.79 crores. with 
completion schedule of 48 months i.e. by July. 1997, The Committee 
desired that with the SAIL having learnt lessons from past Cllperience. 
stage I of modernisation should be completed within the stipulated cost 
and time schedule. While expressing concern over the fact that no 
corporate proposal hu yet been submitted to Government for stage II of 
modernisation, the Committee had ur.ed timely action in regard to 
stage II, 10 as to achieve the envisqed capacity by 2005 AD. 

18. In their reply, the Government have stated that all out efforts were 
in hand to complete Modernisation Stale I Programme within the 
stipulated cost and time frame by SAIL Phasin, out inlot cutinl and 
slabbing mill and introduction of 100% continuous castin, wu envisaged 
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after completion of Staae II Modernisation in the oriainal proposal. The 
Ita,e (( proposal wu beiD, re-formul.ted. . 

19. The Committee are concerned over the slow proaress in re,ard to 
reformulation of ata,e II of modernisation. They would .treu that the 
reformulation of proposal for stage II of modernisation of Dokaro Steel 
Plant be completed without .ny further loss of time. 

F. Fixing 01 responsibility lor IIlpses 
RecoffllMndation Sl. No. 32 (P.ragrtlp" 5.45) 

20. Thc Committee bad recommended in their ori.inal Rcport that 
responsibility should be fixed for v.rious I.paea pointed out by them in the 
Report. GO"cmment have stated in their reply th.t a Committee wu 
constituted by the Manaaina Director. Bokaro Stecl Plaot but that 
Committee could not fIX responsibility on any individual. 

11. Steel .... nuf.cturla ... a coaaplu ladutry. Any ...... or performance 
below par In ODe unit naturaDy bas a eucadlaa effect oa other units. It .. 
......,., therefore, that mpoDllbWty for such JapHI aboDld be nxed to 
avoid their ncurreace. The Committee desln that, In futan. wbenever any 
IIpM .. DOtked by the ........ ement. action should laamedlately be initiated 
with • Ylew to fIxla& I'UpOIlIibWty ud taklaa approprlale actJoa apJaat the 
...... ofIIdaIa. 



CHAPTER II 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED 
BY GOVERNMENT 

RecollUDeDdatloD SI. NOlI. I Ie 1 (Par ..... pb NOI. 1.11 Ie I.U) 

Bokaro Steel Plant originally incorporated II a limited company in 
January, 1964 became a subsidiary of Steel Authority of India in January, 
1973 and later • unit of SAIL in 1978. The first phase of the Plant 
envisaged a capacity- of 1.7 MT of Ingot Steel while the second phase 
envisaged expansion of its capacity to 4 MT. The Committee are 
co..-trained to oblerve th.t .pinst the scheduled date of December. 1970. 
Slap-I of the project could only be CC?mpleted by February, 1978. Apart 
from tho delays in obtaining Government sanctions. import clearances etc. 
del.y in receipt of equipment, inadequate control over construction 
.ctivities, faulty assessment of the volume of work involved and of the 
capacity of the various agencies engaged in the construction were cited as 
the reuoDi for del.y in completion of Stage-I of the projecL The final cost 
of this stage alia escalated to Rs. 981.34 crores against the ·estimated cost 
of RI. 620.63 crores due to poor estimation of costs and implementation 
failures, non-.vailability of steel and cement etc, The Committee are not 
convinced with the reasons put forward for the time and cost over-runs in 
completion of the fust stage since these factors could have been avoided 
with better anticipation and planning. The conteption of the company and 
the Ministry that a put of the cost and time overrun was becauSe of the 
learninl curve in Stale-I i.e. reliance on indi.enous resources and 
.eneratin. experience in Indian technical personnel is not tenable in as 
much as bup time and cost overruns also occurred in implementation of 
Stale-II of the project as brought out in the subsequent paragraph. 

State-U of the Plant i.e. the project for expansion of capacity of 4 MT 
per annum which was taken up in 1971 was to be completed by June, 1979 
except for Cold Rolling MiUs one unit which was to be completed by 
December 1982. But it is disquieting to note that here again there was a 
delay of 5 to 8 yean in the commissioning of the various units. The final 
cost of Staae-II was as high as Rs. 2198.10 crores as against the estimated 
cost of Rs. 917.24 crores and revised estimates of Rs. 1637.55 crores as 
approved by Government. In fact no lessons seem to have been learnt 
from the failure in timely completion of Stage-I since the reasons given for 
the delay in completion of Stage-II are almost the same .. in the case of 
Stage-I. The Committee wonder how inspite· of efforts claimed to have 
been made such as the SAIL and plant authorities ensurinl coordination 

6 
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and supervision at different levels, proJrCss beinl reviewed on monthly 
and quarterly basis by Plant, SAIL and Ministry, conlultancy aervicoa 
bein, utilised, monitorin, bein, done by network techniques and adequate 
lupply of raw materials bein, ensured, there was such an inordinate delay 
in completion of Sta,e-I1 also. The Committee are of the view that bad the 
project been monitored and managed weI) there was no reuoa wby it 
could not have been completed in time. They, therefore, recommend that 
in future whenever such plants are set up, integrated project manaaement 
should be ensured for controlling all facets of the project inc::ludina finance, 
purchases, supply of machinery and equipments etc., the prosress of work 
should be critically reviewed on mO!'thly and quarterly basis and c0-

ordination and supervision at different levels should be ensured. 

Reply or the Government 

Action on the recommendation of the Committee for proper inte,rated 
project monitoring is being ensured by SAIL during implementation of 
Bohro Steel Plant Modernisation (Staae-I) pro,ramme, acbeduled to be 
completed by July, 1997. Already net-work schedule has been drawn up by 
SAIL and monitoring/review sroups formed at various levels. Ri,orous 
follow-up actions are beina taken for course correction, wherever required. 
Periodical review of the implementation is allO done at Chairman's level to 
ensure timely completion within the stipulated COlt. Action like crashin, of 
certain activities followin, thoae where slippa,cs do occur, are also taken 
as per requirement to arrest time over-run. 

In addition proJrCu of implementation of Bokaro Steel Plant (Staae-I) 
Modernisation is reviewed periodically by the Ministry of Steel. 

Comments or Audit 

No Comments. 
[Ministry of Steel OM No. 9(l)l95/BSlI'SAIL-II Dlted 14.2.1996] 

Recommendation SI. No. 3 (Plrall'apb No. 1.23) 

Apart from the implementation of projects, the Committee would like to 
emphasis another upect viz. the procedure involved in the sanctionins of 
projects. In their various Reports, the Committee have been pointing out 
the need for simpJifyina the procedures so that the public sector projects 
are aanctioned expeditioualy and unnecessary escalation of costs avoided. 
They would once apia uriC that in order to provide a fair chance to 
public sector for competition in the context of liberalisation of economy. 
the Government must evolve simplified procedures for speedy sanction of 
public sector projects. 
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Reply of tile GoVenuDeot 
Procedures for sanction of projects and their simplification are 

indicated from time to time by the Ministry of Finance. Reviews of 
these procedures are conducted in tbe liaht of the experience of their 
operation. AI a result of economic Iiberalisation in 1991, Ministry of 
rmance have been reviewing the existing procedures for approval of 
iIlVCltment and bave been issuing amendments from time to time 
eabanciD& the fmlncial powers of tbe MinistriCllDepartments and 
layiq down time-Iimita for sanctioning investment proposals of the 
public: sector enterprises. These instructions a1Io apply in respect of 
projects taken up by Steel Authority of India Limited (SAIL). 

COllUDents of Audit 
No Comments. 

[Ministry. of Steel OM No. 9(I)195/BSUSAIL.n Dated 14.2.1996] 
RecommendaUoa SI. No. 6 (Panan'" No. 2.16) 

The production of Blast Furnace Coke (2Smm and above) has always 
been lower than the rated capacity of 34.80 lakh tonnes since 1978·79 
to 1992-93. The production which ranged from 21.96 lalch tonnes to 
26.82 lakh tonnes was even lea tban tbe targets fIXed except in the 
year 1992-93. The Committee are not convinced with justification for 
lower production given by the Company that the production was 
regulated as per the requirement of blast furnaces aad inter-plant 
transfers. As bas been brougbt out by Audit against 16.1 to 16.9 hours 
of Coking time estimated in the project report, the actual coking time 
ranged between 18.27 to 23.49 hours during 1978·79 to 1991-92. The 
lesser production was due to this higher coking time which was 
attributed first to the poor quality of coal and then to tbe ageing of 
batteries and equipments. The Committee wondered why the quality of 
coking coal changed in the batteries which is not beina maintained by 
using the imported coal, the percentage of which has been rangin, 
between 34 to 38% since 1990-91 . could not be maintained earlier 
although Bokaro Steel Plant has been using imported coal for a 
number of years. EquaUy disturbing is the fact that no reserve 
batteries were provided for rebuilding of old batteries due to which tbe 
production could not pickup even after usina imported coal in the 
desired proportion. The Committee have no doubt tbat this situation 

-could have been avoided had tbe management taken proper remedial 
steps at the right time. They would recommend that a schedule should 
DOW be drawn up for rebuildin, of old batteries at the earliest. 

Reply or the Government 
Regarding quality of coal, Coal Controller is empowered to exercise 

control for improvement in quality. Coal Controller has started 
monitoring the performance of the Washerics in coordination with 
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SAIL (Central Coal Supply OraanisationYCL and plant concerned and 
action as deemed fit is beiDl taken for improvement in quality. 

The foUowina actions have been initiated by SAIL for rebuildina of 
old Battcrica:-
Actioa already lakeD by SAIL 

(i) A new Battery No. 8 has been commissioned on 21.9.93 as 
a reserve Battery; 

(ii) Battery No. 4 has been taken down for re-building; 
(iii) Major repairs bave been carried out in Batteries Nos. 5 " 6 

during the period October, 1993 to June, 1994; 
(iv) Cold campaip repair is in proareu in Battery No.1; 
(v) SAIL Board has already approved re-buildin. of Coke Oven 

Battery No.3 in its 212th meeting held on 26.9.1995; 
(vi) Hot Repair of Battery No. 2 has already been taken up 

durina tbe current year and likely to be over by March, 
1996; 

(vii) Proposal for instaUation of two new Batteries (Nos. 9 & 10) 
of hiaher capacities to replace four exiltin. Batteries (Nos. 
I. 2, 5. " 6) is under Government's examination; and 

(viii) SAIL Board bas approved in principle. the proposal for 
Introduction of Coal Duat Injection in Blut Furnaces in 
their 204th meetin, held on 20.2.95. Offers from the Bidders 
have been received and are unc:lcr evaluation and expected 
to be finalised by December, 1995. 

CoauneDts 01 Alldlt 

No Comments. 

(Ministry of Stccl OM No. 9(I)I95/BSLISAIL-1l Dated 14.2.1996J 
Recomaaea"lIoa 51. No. 7 (Parqnpla No. 1.17) 

The performance of tile Blut Furnace bas also not been very 
satisfactory. While tbe percentqe of total production of hot metal to 
nted capacity iDcreued from 57 in 1985-86 to 88 in 1993-94. the 
perceDtap of off Ifade produc:tioa to tot.1 bot metal also increased 
from 21% to 34.5% durin, the same period, tbouah it is stated to have 
Ibowa lOme improvement IUbiequeDtly. The Committee have been given 
to understand that tbe sbortfall in produCtion compared to the rated 
caplcity wu due to poor and inconlilleDI quality of iadi.cnous coal, 
cote aad nw ... teri'" u aIao due to lower availability of sinter. The 
ftuctuatioD ia iaput quality of Fe. content in ore also resulted in 
production of otf-p-adc mew. 1bcy Ufae that tbe efforts initiated by the 
company fOl' maiotainia. the homoaeneity of Fe. content in the are 
Ibould be intensified. TIley also recommend that the quality of coal 
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uacd in the Blut FurD8CCI lhould also be maintained. if aeccaary. by 
blending it with imported coal, u is now bein, in the coto-oven batteries. 

Repl, of abe Goverameat 
SAIL bas taken foOowin, ac:tions for maintain, bomoaeaeity of Fe. 

content:-

AdIoaa aIreadJ tabD b, SAIL 
(i) Repair of Stacker trac:b done; 

(ii) Traverse drive mechanism modified for 3 out of 5 Stac:ken 
used for bleadin, of Ore to be uacd in Sinteria, Plant and 
Blut PumllCelj 

(iii) Control and cae monitoria, of bleDCI .... teri ... ntio in bleDCI 
formation. 

Use of imported coal in blend wu increued to 36.9% in 1993-94 and to 
43% during 1994-95. 

The percenta,e of off-JI1Ide production to total bot metal produc:tion bu 
come· doWD araduaUy in recent yean as is evident from the foUowin, 
fiJWCI; 

(Fiprea in MY) 

Total HlMetai Off-arade %qe 
produced 

1991-92 3.67 1.27 34.6 
1992-93 3.86 1.10 28.5 
1993-94 4.04 0.48 11.9 

Adloa propoIId 10 be- tak.. .., SAIL 
(I) Modification of traverse dtive of rcat of two Stacken 10 tbat 

bomo,eneity is maintained in· Ore for RMP; 
(il) Provision for IUitabie linen in TIppler Hoppen cbutes of 

conveyor series and Stac:ken for better f10wlbility of llic:ky 
materia1a; and 

(iii) Perccntqe of imported coal in bleDCI iI propoeed to be kept at 
SO% durial 1995-96. 

Com ... 11 ol A .. , 
No Comments. 

[Ministry of Steel OM No. 9(1)19S1BSL-SAIL·n Dated 14.2.1996] 
Rec:ommendatloa SL No. • <Panan.... No. 2.11) 

A Sla, Granulation Plant was to commialioned by Bokaro Steel Plant in 
July~ 1979 at • cost of RI. 9.64 c:rorea with the expectation of caneDt 
plants being set up in the vicinity of Bokaro Steel Plant. 1be expec:tCci 
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capacity for cement production did DOt come up and since lI"anulated sla, 
can only be uICd for makiD, cement, the Slag Granulation Plant remained 
lar,ely unutiliscd. Its capacity utilisation ranacd between 1.26 to 27.70 
percent of rated capacity upto 1991-92 and durin, 1992-93 it came down to 
a low u 12.60%. The Committee strongly deprecate the decision of the 
company for ,oing in for tbis plant on the basis of expectations without 
verifying the actual market potential. Before settiD, up the plant, the sale 
of the aranulated sla, produced at the plant should have been tied up. 
Cement plants being the only users of granulated slag, the Committee 
daire that the sU8lcshon of Chairman, SAIL for settin, up future cement 
plants ncar tbe steel plants should be seriously considered keeping all other 
relevant facton in view. The Committee also recommend that the problem 
of availability of Railway nkes for diapouI of aranulated .... Mould be 
taken up at the highest level. 

Rep., 01 the Govenuneat 
The Slag Granulation Plant (SGP) aims at controlling pollution, as well 

U, to salvaae a product which wa earlier thrown as a wute. 

Low capacity utilisation of abe SIa, GnnulaPon Plant '!Va due to poor 
market demand for tm product coupled with limited availability of 
Railway waJODl due to movement priority of hip value items of Iron " 
Steel Products. However, there bas been a aradual improvement iD the 
productioD of F8Iluiated sla, in recent yean as is evident from the 
foUowin, fiprcI:-

1991-92 
1992-93 
1993-94 

1,40,880 toDDCI 
1,70,080 tonDCI 
2,04,424 toDDCI 

TIle reaaediaJ actioa alrMdy takea by SAIL to improve productivity of 
SOP are _ UDder:-

(I) ImproviaJ tbc yield of Sl8I laddie wbich will ultimately help iD 
incrcuin, plant utililatioD; 

(ii) Coaataat iatcr-actioa with Railway authorities for timely supply 
ofw .... ; 

(iii) Constant inter-actioo with various CUJtomen; 
(iv) Creation of utra ItOrIJC capacity of 10,000 toDDCI. 

M reprd ICttina up of future Cement Plant, SAIL ba decided to 
upiore alae poaibWty of scttiDa up a SIq baled CaDeat Plant in 
Joint Veature at Bobro. 

c.-_as" AIMIt 

No COaliDCati. 

(Ministry of Steel OM No.9(l)I9SIBSLlSAIL-II Dated 14.2.1996) 
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Recommendatloa 51. No. , (Panarapb No. 1.a9) 
The Rolling Mills at Bokaro which consist of Slabbing Mill, Hot Strip 

Mill Hot Rolled Coil Finishing Mill and Cold Rolling Mill were 
commissioned between December, 1974 and December, 1988. Against an 
input of 4 million tonnes of steel ingots, the Rolling Mill~ are designed to 
produce 3.1S million tonnes of finished and semi-finished products, while 
the rest gocs as scrap. The Committee are constrained to observe that the 
aeneration of scrap bas been higher in the Slabbing Mill almost every year 
till recently due to improper deoxidation in Steel Melting Shop caused by 
erratic behaviour of the weigh scales of ferro-alloys charging systems. The 
Production of scrap in Hot Strip Mill and other finish in. mills was also 
high in all the yean. It was only in late 1993 that the ferro-alloys challin, 
systems in both the Steel Melting Shops were replaced with electronic 
system, similarly the dead and worn out table rolls Ieadina to higher 
production of scrap in Hot Strip Mill have now been replaced in a phased 
manner starting as late as from 1991-92. These alongwith some other 
measures have resulted io some decline in scrap generation. The 
Committee wonder why it took so long for taking the remedial measures 
when the scrap aeueration in the Rolling Milia has been higher 
continuously for so many years. They desire that responsibility for such 
inaction should be faxed and suitable action taken against the delinquent 
officials under intimation to the Committee. 

Reply of the Government 
The existing capacity of Steel Melting Shops is 4 MT of inlot steel. 

Against this, the Slabbing Mill and Hot Strip Mill are designed to produce 
3.449 MT (86.2%) and 3.363 MT (84.07% of inlot steel production and 
97.S% of slabe produced) respectively. This implies that a rolling lou of. 
15.93% (ac:ale loss and scrap arising) was envisaged in the detailed project 
report (DPR) itselt Apinst this, the actual performance of Slab Mill " 
Hot Strip Mill for the last three yean is as under:-

(Fipres in Millioft Tonne) 

'91-92 '92-93 '93-94 

Ke 
lo,ot rolled (SIM) : 3.216 3.368 3.426 
Siabe Produced 2.763 2.905 2.965 
Yield "-ae 85.9 86.3 86.5 

Slab Input (HSM) : 2,795 2.959 3.117 
HR Coillll'bidt 2.707 2 .• 3.026 

Plates produced 
Yield "-Ie 96.8 96.8 97.1 

The above fiprea abow that roIliaa Ioaea aad yield "-ae iD Slab Mill • 
HSM in tbcae yean are dole to DPR DOI'IDI. 
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As directed by the Hon'ble Committee, a hiab.level Committee was 
constituted by MD, BSL to examine the issue and pin-point reapoDJibility 
on errin, officials for inaction. The Committee hu concluded as uader:-

1. DurillJ cross-examination of the concerned officials, the Committee 
,atbered that over-all improvement in production, productivity and 
yield was their baaic approach. The Committee also noticed a decline 
in scra~leneration in Slab. Mill in recent years, 

2. DPR norms were fixed based OIl ideal conditions on the basis of 
Russian experience. However, similar inputs, workioJ conditions and 
technical parameten did not exist, specially in initial 'laIca. 

3. Gradual improvement was achieved throoJh tbe foUowiq multiple 
actions taken both simultaneously and consequentially to contain 
generation of scrap in MWs area:-

(i) Extensive advice and services of Ruuian Experts were availed to 
bring improvement. 

(ii) Control of track time of inlots. 
(iii) Optimisation of heating regime in Soakinl Pits. 
(iv) U .. of alternate type of moulds. 
(v) Intensification of mould cleanin, and coatin,. 

(vi) Improvemeot in the coolin, Sfstem of roU table bearing. 
4. In tbe process, weiping acales of ferro-aUoys in SMS and Table rolls 

were also replaced. The replacement of tbe weiJhin, scales involved 
hu,e capital expenditure (Ra. 1.9 crore) and bence a micro-ltudy of 
co.t-benefit analysis bad to be done, before implementin, the project. 

S. The final conclusion of tbe Committee is that excea· ,eneration of 
scrap was not due to delayed action on the pan of any individual(l)-
the strinaent DRP norm and other operational constraints includin, 
power shortage were responsible for this. 

COIIlIMIlU 01 Audit 
A Committee wu coastituted in April '95 by the Company to 

examine tbe reasons for continuous higher generation of scrap in tbe 
RoDing Mills and to fix tbe responsibility for the lapses on the pan of 
the errin, officials. 

The Committee submitted its report in. May, 9S and opined that 
excess generation of scrap was due to operational constraints like 
power shortage etc. and was not due to any lapses on the part of any 
individual. Hence no responsibility was fixed. 

Further Reply by Government 
No further comments. 
[Ministry of Steel OM No.9(I}195IBSLlSAIL-n Dated 14.2.1996) 
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R ................. SI. No. 10 (Panp-apb No. 2.90) 
Not only wu the aeneratioa of ICl'ap in the Rolling Mill. biaher, but tbe 

production performance of the various units bu also bf-.en none too bappy. 
The production in the Slabbiq MiD ruled between 58% to 86% of tbe 
rated capacity durin,: ,the yean 1980-81 to 1993-94 primarily due to 
mOda,e of power and IU and premature refractory' failures. The 
Committee urle that the availability of power and efficieacy of soakin, pits 
havin, now been improved, all out efforts should be made to achieve tbe 
rated capacity of the Slabbin, Mill. similarly the production of hot rolled 
strip in the Hot Strip miD ranaed between 52% to 89% durinl 1981-82 to 
1993-94. The Committee desire that pendin, completion of tbe 
modemilatioa scheme wbich abo includes modernisation of Hot Strip Mill, 
suitable meuures should also be taken to minimise leneration of defective 
in.,.. and slabs which are unsuitable for rollin, in "abbin, and Hot Strip 
Mills. 

Reply of abe G .... ameDt 

The foUGWinI data indicates the Generation of defective inlot&lslabs has 
docreued in lut three yean at Bokaro Steel Plant:-

1991-92 
1992-93 
1993-94 

Percent.,e of defective 
Slab 

2.89 
2.36 
1.02 

- . 
In,ot Steel 

0.75 
0.48 
0.55 

It may be Itated that leneration of smaD quantity of inlOts/slabs not 
suitable for further roUina is a part of the process because of certain 
unavoidable reuoDl like sudden power failure. breakdown of the 
equipment, etc. Defectiv~ inl0ts/slabs are dispoIed-off by rcmeltiql 
aelliDl· 

The production fiJUres and capacity utilisation of both "abing and Hot 
Strip Mills durin, the lut three yean are as under:-

1991-92 
1992-93 
1993-94 

Slabbin, MUl (FipJ'CI in MT) 

lD,ot Rolled 
(Cap: 4 NT) 

3.22(80.5% ) 
3.38(8'4.5% ) 
3.43(85.7%) 

Slabi Produced 
(Cap: 3.45 MT) 

2.76(80% ) 
2.91(84.3% ) 
2.96{85.8% ) 



1991·92 
1992·93 
1993-94 
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Bot StrIp MW (Cap. 3.36 MT) 

Exdudia. 
Thick Plates 

2.67 (79.5%) 
2.83 (84:2%) 
2.98 (88.7%) 

lodudina 
Tbidt Plates 

2.71 (*l.4%) 
2.87 (&S.2%) 
3.03 (90.0%) 

Defective iDIOts and ala .. Ft aenerated either due to equipmeatlpowcr 
failure or due to bum ... erron. Some of the remedial lie.,. takea are:-
(a) Equip...... Falban 

(1) Timely capita. repair of processin, units. 

(2) Introduction of systematic maintenance manaaement throuJh modem 
techniques like Computer-baled maintenance system elc. 

(3) Two-tier inapcction system. 

(4) Analysis and clllliflCltioa of defects. 

(5) Repair plannia, and review system. 
(6) Failure Analysis. 

(b) Humaa FaBun 
(1) ao.e foUowup of sbop operating practices. 

(2) Uparadation of workers skill by regular Irainin,. 
(c) Power Failure 

(1) Constant dialope with DVe for improvement in health of their 
transmission lines and allied equipments. 

(2) CET is currently maa.., a feasibility report for settia, up of • 
JO MW Ou turbine to easUle uninterrupted power supply in tbe 
event of Grid failure. 

Comme... fIl Audit 
The Productioa of defective in,otlleel increased from 0.S5% in 1993-94 

to 1.45% in 1~9S. 
The productiou ia HSM durin, the year 1994-95 declined to 2.94 MIt 

(87.5%) emudin, thick plates and t~ 2.99 Mit (89%) includina tbick 
plates. 

.......... .... , by GOftrD8leat 

ID order to adhere to quality parameters and for better customer 
• .riefartioa ia abe coaapetidve .. .no more iqob were rejected. 
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The less production in HSM during 1994-9!1 was due to less input 
(3.07 MIT) compared to 1993-94 (3.12 MIT). The yidd percenta,e 
increased from 9!1.8% in 1993-94 to 95.9% durin, 1994-95. 

[Ministry of Steel OM No. 9(l).19S1BSVSAIL-n Dated 14.2.1996») 
Recommeadadoa 51. No. 11 (Parap-apb No. 1.91) 

In the Hot Rolled Con Finiabin, and Cold Rollin, Mill. also, the 
capacity utilisation has been far from satisfactory. In the former, the 
production ranaed from 31 % to 56.48% of rated capacity durin, 1980-81 to 
1991-92 and declined to 50% in 1992-93. In the case of cold rolled 
produCb, the production declined from 68% of rated capacity in 1987-88 to 
39% in 1992--93. It is worthwhile to note that the utililation of both the 
Hot Rolled Coil Finilhin, and Cold Rollin, Mills hal faDcn durln,I992-93 
oompared to tbe previoUi year. Thcrefore, SAIL's contcntion that the 
production of HR coil at Hot Strip Milia bein, itself below rated capaCity, 
judicious distribution of HR coil produced has to be made depending upon 
the market requirement for cold rolled and hot rolled products is not 
tenable. The Committee, therefore, recommends that the exact reasons for 
the low utilisation of Hot Rolled Coil Finishing Mill and Cold Rolling Mill 
should be identified and remedial action taken without delay. 

Reply of the Goveroment 

The input figures of HR Coils for the years 1991·92, 1992-93 and 1993-94 
in HRCF were 0.86, 0.75 &. 0.82 MT re'pectively, as against the in.talled 
capacity of 1.5 MT: The input fi,ures were low since the distribution of 
output of HSM (which itself worked below rated capacity) amonlSt CRM/ 
HRCF / Coil Shipment had to be judiciously done as per the market 
requirement (and not as per the capacity of the units concerned). 

The .lugish market condition. of 1992-93 and 1993-94 had forced the 
product-mix to be reaulated as per the market demand. As a result, the 
production of HR Coils for sale was increased. 

The production of CR product. has also ,one up as follows:-

Year 

1992-93 
1993-94 

C.R. Saleable Products ('000 T) 

878 
950 

The following steps have been taken by the SAIL to enhance the 
productivity of CRM:-. 

(i) Installation of 6 NOI. of new heat cxcbanaers in Picklin, Line-II to 
enhance tbe quality of pickled material and improve the shop 
productivity; 
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(ii) 4 NOI. of DeW recireulatin, pUmpl bave been iDltalIccl to improve 
rite aDd quality of picklin,; 

(iii) 2 NOI. of DeW emullioa pump' bave been added to iDc:rcue tbe 
emullion flow rate and thus reduce brcakqcs ill the mill; 

(iY) Automatic pUll coatrol bu been rev .... ped to improve the 
product quality. 

Action fI"OIHJ"d 10 IH _ken (CRM) by SAIL: 
(i) Another 6 NOI. of DCW beat exchanacR are under procurement; 

(ii) .. PumpI UDder procurement; 
(iii) Replacement of old wcldilll machine in Line No. 1. This will 

inc:reue the input coil weiJhts and improve prod~i~)'! 
(iv) Four NOI. of new emulsion pumps are beiDJ procured to replace 

tbe old and worn-out pumps in TCM-[( to auament speed of 
roIlina; 

(v) Replacement of damaled/defective roD force load cells and 
tension load cells by end of 1995. 

It may be stated that BSL is a multi-product plant supply ina materials 10 
many sepacnts of industry. Oepeodina upon the demand patterns the 
production of various units is relulated. Hence market requirement is the 
prime factor in dcc:idin, the product-mix. Also unstable and frequent 
power interruption and deterioration on the part of OVC restricted the 
mill utilisation at the lower level. In order to overcome this problem BSL 
manaaement is in constant touch with DVe and al the lime time internal 
l'CIOurces of power leneration are beilll .. ared up to balance the aap by 
providin, boiler coal of required quality and quantity coupled with ps 
support. 

Commeall of Audit 
No Comments. 
[Ministry of Steel OM No. 9(1)/95/BSL/SAIL-1I Dated 14.2.1996] 

Recommendation Sl. No. 12 (Paraanpb No. 2.92) 
Ammonium Sulphate, crude tar and Naphthalene arc produced as bye-

produell from coke-ovell. It is distressin, to observe that the original 
nonns for production per tonne of dry coal char,e had to be revised from 
11.66 ka. to 9.S k, in the case of Ammonium Sulphate and from 32 kg to 
29 k, for crude tu due to lower volatile matter in the coal blend than 
provided for ill the OPR. The Commillec are unhappy to note that even 
the revised norms could not be achieved. The production per tonne of coal 
charae ranaed between 6 ta. to 9.4 t,. for ammonium sulphate and 
between 24.S q. to 27.2 Ita. for crude tar. The loll of production during 
the period 1979-80 to 1991-92 compared to oriainal norms amounted to 
about RI. 109 crores. Ukewise. the production of Napthalene from 
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distilled tar during the yean 1984-85 to 1991-92 was only 30.50% to 
48.06% of anticipated production. The Committee would like to be 
informed of the improvement in production of bye-products after the stepa. 
takcn recently for repair and replacemcnt of various equipmentl. 

Reply of the Government 
A. FoUowing are the remedial measures taken by SAIL for improvement 

in production of Bye-products:-
1. Campaign repair of Battery DOS. 1, 5 and 6. 
2. Re-buildina of Battery no. 4. 
3. Introduction of HPLA system in Battery DOl. 5, 6 aad 8. 
4. Replacement of 2 nos. of centrifuge machines in AmmoDium 

Sulphate Plant. 
5. Relacement of tecbnolOlical pipelines with stainleu lteel pipes. 
6. Replacement of all leaky valves' in Ammonium Sulphate Plant. 
7. Replacement of lICIucczina ram of bydraulic preu of Napthalene. 
8. Replacement of aeu box of drum crystaUizer for Napthalene. 
B . In addition, various measures taken for improvements of the Coke-

Oven Batteries by replacements/rebuilding etc. will also improve the 
production of bye-products. 
Action proposed to be t.lun by SAIL: 

1. Replacement 'of 2 nOi. of centrifuF machines of Ammonium 
Sulphate Plant. 

2. Modification of Ammonia striPPinl facility. 
3. Replacement of weighing scale with electronic one. 
4. Replacement of power pack of hydraulic prea for Napthaleae. 
S. Revampinl of control instruments of Bye-Product Plant. 
As a result of the above measures there bas beea impl'O\'ClDent in the 

yield of by-products as indicated below: 
Yield Percent. 

Crude Tu 
Amm. Sulphate (KG/IDCC) 
HP Napthalenc (%aae Tu diatilled) 

1993-94 

22.3 
6.6 
3.5 

1994-9S 

2-4.0 
7.2 
4.2 

Jt. reprd volume of production, this is depeadent on ovapaabiaa aad 
Dot on the condttion of equipmentJ. Further. p'aduai inc:reue in 
percentile of imported coal (bavina low VM) in tbe blend abo a1Iects 
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yield of bye-products - 1 % decreae in VM approx. dects the Tu yield 
by 2.4 KG/TDCC aDd Amm. Sulphate yield by 0.8 IeG/TOCC. 

Com ..... 01 A .. 

The yield %aac of crude tar duri ... tbe ,ear 1994-95 WII ~ ... inltead of 
24.0. 

The yield %aae of HP Naptbalcae WII 3.3% in 1993-94 and 4% in 
1994-95 II .. ainst 3.S% and 4.2% respectively. 

Further Reply by Govermaeat 

Audit hal takeD the fiprea of production of crude tar II 9181S MIT, 
ActuaDy, this WII only 91,0400 MIT. 

The yield "-. of HP Napdlaleac it'to be calculated after deductin, ,"-
moisture loll. ThiI fact bu not beea taken intb aa:ouat by Audit. 

[MiDiItry of Steel OM No. 9(l)/9S/BSL/~AIL-1I Dated 1".2.1996) 
........ me ....... sa. No. 13 (Parqrapb No. %.93) 

The Committee repel to oblene that the exeeu c:OaIumption of 
aulpburie add compared to DOI'IDJ of 770 t,. per tonne of ammonium 
.... phate produced duriDa 1979-80 to 1991-92 &mOUDted to RI. 1.95 crores. 
What it more aurpriIiDa is tb8t tboulb the ezc:eu couumplioD WII too. 
to be due to cenlW defec:ta iD equipmODt, remedial actioD bu beeD takea 
oaly recently wbkb bll resulted iD lOme reducCioD in CODIUJIIptioD of 
lUlphuric acid. The Committee claire that the matter Ibould be thorouPIy 
iDvcatipted and tile ~ be fiud for DOt takiD, timely .c:tiaD for 
.. alimiRDa dle prochIcdoD ~ bye-producla and briDJin, lbe consumplion 
of aulpburie acid witbia ..... 

...., ., eM c;.nr. .... 
The biJber CODiumptioD of suIpIIuric acid per tODDe of Ammoaium 

Sulphate produced WII lboroup.y invelti,ated by a Committee constituted 
by Mallin, Director, SAIL (BSL) with a view to pin-poiDtin, 
respoDlibility for IapHil, if lOY, 

The fiDdiap of the Committee are' as under:-

1. The DPR norm (770 k,.Itonne) is based on acid concentralioD of 
100%, The sulphuric: acid produced al BS~ has conc:cntration varyiq 
between 96 and 98%, The acid procured from outside hu eveD lower 
concentration, CoaaicicriDa this, acid conaumption in the range of 780 
to 800 It" I tonae it normal subject to bealtby c:oodition of 
equipmentJ IDd pipe-1iDes of A..aoaium Sulphate Plant. Duriq 
1978-79 to 1985-86, tile CODIUIIlptioa nte WII ia the raDIO of 771 and 
791 It,. I tonne, wbic:b was considered normal UDder varyin, 
opentin. conditiolll iD the plut, 
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2. The consumption rate wu hiJbcr durinl the period 1986-87' ·to 
1992-93 primarily becaUIC of:-
(i) Aaeina of the equipments. 

(ii) Non-availability of proper Ccotrifuaea and its vital internal lpara 
from USSR. 

(iii) Failure of internals in the Saturaton and Acid Catchen. 
(iv) Failure of conatruction materia .. in acid protection work and 

lininl· 
(v) Failure of pipe-linea/valves due to severe corroaion. 

3. The corrective meuura were identified in time and luitable remedial 
·~-t8ken u delcribed below:-

I. Re-"tMrIpin, 01 StwrtJIon.,.d Acid CAtcher Compia COIISistin,ol 
Iou' lUIilS, one by one, illcludillg repair IIl1d n·U";II, 011Hd 11,,4 
brie/c-work 4IId 10' modilying the compollellts with suitllble spec;'1 
,_k"ItHI i.e. J16L Type. 

II. Devtlopmellt IIIId inltallmioll 01 Acid Clltchen (4 1I0S.) w;lh 
,tainlell ".1. Both the above ac::tivitiel were of capital nature and 
time-takin" since these could be done only one after another. 
The job wu also to be executed in hiahly au hazardous and 
explosion prone area. The re-vampin. wu OlJaniled lince 1986 
and it look 4-5 yean to achieve the desired level of improvement 
in health of equipments. 

III. Replacmaelll 01 damaged USSR lPlllke U()() mm dill Coke·o",,, ,til "a1,,". On failin, to Ict these spare valves from USSR, the 
Ihop developed in-house drawings / specificationl and repaired 
10 nOI. valves from 1987 to 1992 with internal resources. The 
Ihop allO developed new ,81 valves lUitable for its requirement, 
but these could be available and used only in 1994. 

IV. Replacmwlll olllle .,ein, Cell'"I",,' (in operlll;oll sillce 1912) 
IIlId / or ils villli illterllals like. pislOll cylillder lIISemblies, elc. All 
cfforts of SAIL to procure these spares from USSR / indilenous 
lOurces did DOt materialise, and hence SAIL bad to develop thcir 
own Enpneerinl drawin .. and specifICations. After repeated 
trials, theses could be succeufully installed by the end of 1988. 
Subsequently, SAIL's cfforts for import of Centrifuici 
materialised (as a special case) and these were installed in 1992. 

V. Repl«mtC"t 01 all USSR make VGlvu in SI,,", IIIId Mother 
liquor eireuils with suiltlbie ;1III;,eno", ones. The indiaenously 
procured atainless Iteel Gate and Globe valvel durin, the period 
1985-88. u replac::cment of USSR valves, could not meet tbe 
procell requirements IDd / failed. Tbc Ie8J'Ch for lUitable valves, 
howcyer, continued and SAIL was IUCIlUlfui iD proc:urina Tumin 
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pIu, valva whida were iaJWJcd durilaa 1988-89. 
VI. ..'-""111 0/ WlriOfU iHkbt, ".;"Ja, 11M ,.... it 

Ammo,,",," SItllplaMe Plllltl ptlrticultlrly ill 1M SIwry MIl MOIIwr 
UqlUN ciraUu. 

1'beIe pipe-linea had been clamqed after nearly fifteen yeall of 
coatinUOUI operacioa. PipeliDea of dia. 25mm to 300mm bad to be 
procured and proareaiveJy replaced in the entire Ammonium Sulpha .. 
Plaat. 

4. TIle Committee while conduclia, that DO individual(.) wu reaponaible 
for tuper coaaumptioa of .ulphuric add, bu alto come to the CODcIuaioII 
that:-

(I) All-out effortl were aade durio, 1986-92 to .overcame tbe 
problema without affectin, the coatiauoua productioa 01 
Ammonium Sulphate. The Commitce baa aIao observed that 
ahutdowna I bye-paIIin, of Ammonium Sulphate Plant .topl 
recovery of ammonia from Coke·Oven (CO) au aad C8U1e1 
serio ... damaae to the downatream equipment. and the entire CO 
Gu network:. nil lituation bad, obvioualy, to be averted even at 
the COlt of somewhat hiJher consumption of sulphuric acid. 

(ii) Consequeat upon the .tepa taken, tbe acid consumption rate from 
1992·93 onward improved coaaistently and wu within the normal 
ranp of 780 Ie,. I tonne of Ammonium Sulphate produced 
durin, 1993-94, whicb is comparablc to the consumption in 
.imilar plaatl claewhere. 

Coauaeata fill AadI' 
A Committee wu constituted by the Compaay in April. 1995 to enminc 

the rellODl for cxc:eu COIIIUmption of sulphuric acid in tbe Bye·product 
Plaut and to fix tbe reapoaIibility for the same. 

The Committee submitted ita report in May, 95 and opiaed that DO 
individual wu re.ponabilc for bipcr CODsumption of sulphuric acid. 

hrtber RepI, bl Gov.,. ..... 
No further commcnta 
(MiDistry of Steel OM No. 9(I)/95/BSL/SAIL·1I Dated 14.2.1996) 

................ datloD 51. No. 15 (ParqapII No. 1.t5) 
It is • matter of coac:em that inspite of the strict quality CODtrol 

measures taken by the muaaemcnt in 1983, CODIUmption of iR,ot moulds 
and bottom plate continued to be hiahcr than DOrma. Duri." the period 
1979-80 to 1~91 aJoac, the extra expenditure due to CXQ:II coasumptioa 
of intot moulds ahci bottom plates amounted to RI. 56.94 aores. TbouJb 
the consumption of iaJOl moulds and bottom plates hu been reduced to 
31.S3 kfITCs in 1~91, the Committee take a serious view of the Iuity 



of the maaqeme.t ia DOt takiD, timely correctivc actiona to keep the 
consumtion of thae materials witbia limits. They .. 'Ould DOW urIC upon 
SAIL 10 eDlUfe IIrict adhereace 10 that the CODIUmption of inlot moulds 
and boUOm plates iD broupt down further. 

RepIJ 01 die GoYtl'lUDeDt 
By takina correcdve me.urea, SAIL bu been able to keep the 

coDSUption level of in.,t moulds and bottom platCi within norm. durin, 
the year 1993-94 u is evident from the Table pven below:-

(Unit: KVI'Ca) 

Norms Actual 
(1993-94) 

In,ot Mould 26.S lS.l4 
Bottom Plate 4.9 6.06 

31.4 31.40 

Followin. ec:tioaa bave been taken by. SAIL to further improve the 
consumption rate:-
(i) Edpn. of mould is ensured 10 that they do not fail prematurely. 

(ii) Also, lIUleIIin. of the mould is done to lOt increased life of tbe 
mould. 

C_ .. oIAudlt 
AgaiDlt the BOnDI of 31.4 JCa. per toDDe of steel produced thc actual 

consumption of inaot mould and bottom platCi bu lOne up in 1994-95 to 
33.73 K • .II' (inJOt mould 27.41 KI.II' and bottom plates 6.32 K,.II'.) 

I'1u1bIr nplJ .., ~t 
To meet the CUItOaler'. demand, biIbcr ... moulda (28 tonne) were 

used whOle life iI .... tbaia daat of smaller Iize. Measures are beiq taken 
by SAIL to improve the Ufe 01 aucb moulds wbich wiD control the 
consumption. . 

(Ministry of Stool OM No. 9(I)t9SIBSUSAIL-1I elated 14.2.1996J 
Co- .11 01 die c--Ittee 

(please 1ft puqrapb No. 13 of Chapter I of the Report). _mn ...... st. No. l' (ParqnpII No. 3.32) 
The requirelDent of iron ore for Bokuo Steel Plant is mainly met by 

Kiriburu and Mep_buru captive ~ of Raw Material DiviIioa of 
SAIL. It is dila"nrr., to fiDeI u.aa cluriq the period 1919-80 to 1991092 the 
utiliution of IQdbuna Miae I'I8pd between •. ~% to 64.50% wbUe it 
was 8.0S~ to 55.21% ill .. CIIIe or Nqbatabaru Mille. Low production 
of iron ore was ODe of the I'C8IOIII for purdlue 01 IUba_tiII quantity of 
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ore at higher cost involving additional expenditure of RI. 61. 92 crores 
durin, 1980-81 to 1990-91 to avoid loss of production in stccl plant. The 
Committee strongly urge upon SAIL to ensure availability of adequate 
equipments and its maintenance at the mines to facilitate increased 
utilisation of iron ore mines. 

Reply 01 the Govel'1UDent 
The following steps have been taken by SAIL to ensure" availability of 

adequate equipments and their maintenance at the Mines to facilitate 
increased utilisation of Iron Ore Mines:-
<a) Inspection schedules have been introduced and equipment are bein, 

inspectcd periodically. Maintenance is being carried out u per thc 
rcport gcnerated by the Inspection schedules. Replacement of the 
equipment il bein, donc u per thc norm set for each machine. 

(b) A proposal has been moved for puttio, up a Ceotral Buc Repair Shop 
for improving the availability of cquipmcnts at Kiriburu Iron Ore Mine 
(KIOM) and Mcahataburu Iron Orc Mine (MIOM) complex. 
Negotiations for acquiring land is in proareu. 

COIIUDeDti 01 Audit 
As per the decision taken by Mat. in Oct .• 95 the existin, Repair Shop 

in Bolani Ore Minel would be modernised to cater to the needs of 
KiriburulMeghataburulBanua and Gua Iron Ore Mines. the 
implcmentation work bu not yet been started (Oct .• 95). 

Fvtber Reply by the Govenuaeal 
The job of repairiDJ of equipment for Kiriburu Iron Ore Mines (KIOM). 

Meahataburu Iron Ore Minea (MlOM). Banua Iron Ore MiDes (BIM) and 
Gua Iron Ore Minea (GON) bu already started &om the exiltin, repair 
shop of BOM whidl is ,oiaa to be modemilcd and converted to Central 
Bue Repair Shop. the report of CET. Rancbi for Central Bue Rcpair 
Shop bu aJrcady bcca received by SAIL and is beia, ICI'Utinised for 
procurement actioa of equipment to be iaatalled in the bue repair shop. 

[Ministry of Steel OM No. 9(1)I95IBSVSAIL-1I dated 14.2.1996J 
~ $I. No. 11 (ParqnpII No. 3.33) 

Another prOblem due to which purchue of iroa ore had to be made 
from outside wu ltated to be tbe iaability of Railways to move adequate 
wa,oDl from the captive miaea due to the sinale tnet steep gradient 
railway liDe between KiriburulMepatuburu-Bandamunda section" The 
Committee are, however, utonishcd to observe that though the lower 
availability of Railway waaons penmed right from 1 '172 when Bokaro 
Steel started lakiD, ore from Kiriburu. the availability has now only gone 
upto 4.6 Box "N" rakes per day to move iron ore from Kiriburu-
Mepatuburu minCi complex to BSL. The Committee recommend that as 



pointed ellewbere in this Report the matter re,ardin, the availability of 
Railway wagons and tbeir movement sbould be tllten 'up right It the 
bighest level and a permanent solution found out. The Commitee would 
like to be informed of the outcome of the matter. 

Reply of the Govenuaeat 
The problem concerning DOn availability of Railway Wagons in adequate 

numbeR is taken up re .... arly witb Railway Board. 
However. tbe followin. measures have been initiated by SAIL for 

permanent solution to the availability of supply of adequate rakes for 
movement of iron ore to Bobro Steel Pllot:-
(a) Regular contact witb the RailwlYSlt tbe bigher level is bein. carried 

out for improvement of tbe supply of rakes. A Cell bas been created at 
Head Office (RMD) to eo-ordinate tbe rail movement. 

(b) BudlCt provision bas been made in RMD budaet for electrification of 
KiriburulMeabltaburu Railway iiding at RMD. Railways bave 
initiated aCtion to electrify tbe route Kiriburul 
Meabatuburu-Kar .... pada-Roxy-Bandamunda section of SE 
Railways. 

(c) SAIL bas decided to procure six rakes of BOX.N walon. under 
Railway's Owo Your Wagons Scheme for transportinalron Ore from 
Kiriburu and Meghataburu Mines to Dokaro Steel Plant. Tender 
documents are under preparation. Rakes are expected to be procured 
within seven to 'eiJht montbs time. 

Comments or Audit 
The availability of waaons durinl 1994-95 was 4.4 rakes per day. 

Further Reply by Government 
Availability of rakes It KIOM-MIOM complex durina the yelr 1994-9S 

was 4.4 rakes per day. The position bas ful1her improved and the present 
supply position is 4.6 rakes ~r day for the year 1995-96 upto the period of 
January, 1996. 

[Ministry of Steel OM No. 9(l)l9S1BSLlSAIL-1I dated 14.2.1996]· 
RecommendadoDl 81. NoI. 11, 19 a 10 (Parqrapb NOI. 3.34, 3.35 a 3.36) 

One of tbe contracts for development stipulated a ceiling of 5% on the 
escalation. But the Committee are dismayed to flOd that the ceiling was 
withdrawn and cost over-run beyond S% and to the extent of Rs. 10.46 
crores was incurred. 

The original cost of the projed had been reviled to lb. 121.94 crores 
only after a detailed study by various Committees involvina change in 
design. scope and qualities of work. It is stranlethat inspite of such a 
detailed study having been done before the cost was approved, the work 
was subsequently stopped by EPI, one of the major contracton mainly on 



the plea 01 clifficultiea in work in, conditions and uadcr-catimation of scope 
of wort. BSL Do readily aareecl to tbeir c::onditioa and waived the 5% 
ceDina on acaaatioa. The Committee are unhappy over the bute on tbe 
part of BSL in waivin, the ceilin. clause whieb resulted in extra 
expenditure of RI. 10.46 crores. They desire that in future. the company 
should be more viplant in enforcin. the contract. The Committee are 
utonishcd to observe that thoup an Enquiry Committee held BSL. Erl 
and other implementin. aaencies responsible for the COlt escalation. no 
further action wu taken by the Ministry to fix the responsibility and the 
concerned Ministries were limply informed of the fact. The Committee 
desire that a thorouah probe should be conducted in re,ard to 
implementation of this project and aFnciellpenons responsible should be 
identified to avoid recurrence of such easel in future. 

The Committee expl'Cll their dilpleuure over the fact that the 
recommendations of the Enquiry Committee (Banerjee Committee) 
re,ardin, cost and time over-run on Me.hataburu Iron Ore Mincs are yet 
to be implemented. Recommendations of the Technical Committee 
constituted in pursuance of the Enquiry Committee recommendations for 
IUJlCltina meuures for improving productivity of mines are stiU under 
finaliaation. The Committee desire that the Banerjee Committee 
recommendations should be implemented without delay undcr intimation 
to them. 

Reply of the GO¥erament 

The compellina circumstances leading to withdrawal of ceiling of 50/0 on 
escalation. in a nutshell. were:-
(1) Cbanae in dcaip and increue in scope of work due to sophistication 

in system more than that enviaa.ed in the contract. 
(2) (i) Workina difficulties el'pCrienced on account of steep slope of the 

hill. 
(n) ManaaiD.. bandlin. and atrinFnt conditions imposed by Forest 

and Mina Deptts. of the State Govt. durin, construction stale. 
(iii) Under-cstimation of scope of work. 

In tbiI CODDOCtion. it may be stated that EPI. a Public Sector 
UndertakiD •• pleaded its inability to continue with the work unleu 
reluationa were Jivcn. In the interest of the work &Cllin, completed in 
time. midway throu,h tbe project and bearin. in mind the ebanle in scope 
and desip of work etc., Bokaro took a decision to relftOYc the ceilin, 
clause. 

While coDJidcria. the Reviled Cost Eatimates (RCE) of the 
Mepataburu Iron Ore Project (MIOP) ill 1986. it .11 noced that there 
WII a COlt over-fUll of RI. 70.55 CI'Orca. heina tbe difference bet~n tbe 
oripnaJ sanctioned estimatc of RI. 51.39 Cl'Ores (first quarter 1977 bale) 
and the revised COlt estimate of Rs. 121.94 crores (3rd quarter 1., bile) 
IInctioned by Government. In constant Rupee terma. the final 
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COlt stood at RI. 61 crora, represeDtiq • real COlt over-run of RI. 10 
crorea and a time over-run of about 65 months in completion ot the 
project. 

While proceuina the RCE, Ministry of Steel and Mines viewed that 
this was a fit case wbich required more detailed enquiry to determine the 
callieS of delay and to fix responsibility. This was inler-alUl approved by 
the Cabinet Committee on Economic Affairs tcCEA). , 

Ac:cordinaly an Enquiry Committee was constituted in May. 1987 , 
under the Cbairmllllhip of Shri A.N. Banerjee, former CMD, Central 
Mine Plannin, and Desian Institute Umited, Rancbi, with a 
representative of the Department of 'Public Enterpriacl as Member, in 
terms of CCEA directions. The Enquiry Committee submittef;l its report 
in May, 1988. 

The rcpon of tbe Enquiry Committee witb its findings and 
recommendations was examined in consultation with the concerned 
aacncica. Bued on tbis examination of the report of. the Enquiry 
Committee, Depanment of Steel took the following actions:-

(i) Department of Steel found the concerned agencies viz. Bokaro Steel 
Plant (BSL) , National Mineral Development Corporation (NMDC). 
MetaUuraicaJ • Enpneering Consultants (India) Limited (MEeON). 
Minin, and AWed Machinery Corporation Limited (MAMC). Engineering 
Projects India Limited (EPI) and South Eastern Railway (SER) to be 
jointly responsible for the time and cost over-runs of the MIOP. thou8h it 
had not been foundfeuible to apportion the responsibility in detail 
among these different agencies. Therefore. the Department of Steel 
advised these concerned agencies about their joint responsibility for the 
slippa8es and the concerned Ministries were requested to oversee 
evolution of the suitable action plan to·.avoid repetition of the MIOP 
experience. 

(ii) A Technical Committee. as suuested by the Enquiry Committee, 
was set up in SAIL to reconcile the differences among different asencies 
on technical details and suuest appropriate measures to optimise the 
production and to reach the projected level of capacity utilisation bued 
on which the neceuary corrective actions would be taken by SAIL. 

(iii) SAIL was advised to follow a definite stratelY to ensure timely 
completion of projects iD future to avoid time and cost over-runs. 

This position was placed before the' CCEA in a Note and the CCEA 
noted the position in its meeting in May, 1990. 

Some of tbe interim suUestioDa given by tbe Tecbnical Committee like 
introductioD of slow speed classifiers have· been implemented by SAIL. 
StatUi of other rocommendationa is giveD:-

1. ActioD is in band to modify Grizzly at the Hopper of Priawy 
c:ruaher to avoid jammiDI. 
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2. ConstaDt use of dozen at Primary and Secondary Stockpile bas 
commenced to take care of poor nowability of material. 

3. Cb'te linen in the plant need modification to avoid jammilll at 
different transfer points. Some of the chutes have been modified. 

4. Constant de-siltiDJ of Kumdi Dam for better availability of water 
commenced on regular basis. 

5. CbUICfCrilation of the repreacntative samples for introduction of new 
equipment by dove tailin, the ne9i now sheet with tbe existinl plant 
to improve recovery of fmes. Issue is being sorted out in consultation 
with RDCIS and CET. 

COIIIIIIeDtI or Audit 
No Coauaentl 

[Ministry of Steel OM No. 9(I)1951BSLlSAIL·U. Dated 14.2.1996.) 
.............. tIoD (Sl. No. 22, (Panarapb No. 3.31) 

The Committee are unhappy over the tardy disposal of stock of non-
movin, and lurplus items. Only 315 surplus items of value of Rs. 1.72 
crores were dispoIed off durinll993-94 (upto Sept. 1993) and 47789 items 
were lyin, lurplus, valued at RI. 23.75 crores. The Committee desire that 
the level of surplus stores and spares should I?e brou,ht within the 
pracribed timitl within three months of the presentation of this report. 
They would aJso like to be furnished with fi.ures showin. the extent to 
which dilc:rcpanc:ies in the stock of raw material have been brousht down 
after the implementation of recommendations of the Committee 
constituted for this purpose. In the cue of coal. they suUest that the 
electronic weip·brid,es should also be put up in the case of Indigenous 
coal II in the cue of imported coal. in order to eliminate the discrepancies 
on this account. 

Reply of the GovernmeDt 
The surplus items numberin, 47789 valued at Rs. 23.75 crorcs as on 

30.9.93 have been broupt down by SAIL to 38418 items valued at 
RI. 14.70 crores as on 31.1.95 due to efforts of I special ~Surplus 

ldeatific:atioD .t Disposal Group" (SID) fanned in the Material 
ManapmcDt Deptt. The SID JrOUp interacted with external and internal 
aaeac:iea II detaUed beJow:-

(i) CaJUn, Opcn Tenders and also Global Tenden for disposal of 
various items iadudiDJ "rolls". 

(ii) Arrangins public: auction through MSTCin important aties 
exclusively for surplus items. 

(iii) Contact with other users such as Chittaranjan Locomotive Works; 
BEML; Port Trusts; State Electricity Boards and Eastem 
Transport AuociatioD (for surplus spares of obsolete vebiclel 
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such u bedford and FUIO). 
(iv) Contact with other SAIL units and TISCO. 
(v) Exhibition of IUrplus items in Calcutta under the auspm of 

IIMM, Calcutta for wide publicity of surplus items available with 
Bobro Steel Plant. 

(vi) Internal exhibition in plant to create "awareness" amonast the 
internal uscn about availability of the surplus materials. 

(vii) Replar inter-action with the Shop-floor offICer. This hu resulted 
in a larlc number of items acttin, dnwn and used internally. 

Of this total reduction of Rs. 9.05 crores, IUrplUS stores Worth RI. 3.87 
Clorel were disposed of externally and RI. 5.18 crores by way of internal 
coDiumption durinl the period October, 1993 to January, 1995. 

The IUrplUi Itorca are mainly insurance spucs received alonpith the 
cquipments for their proper maintenance. Out of these spares, lOme of the 
spares are declared surplus every year. Technolo,ical chanp also render 
sparel IUrplUI. Thul while there is no luch prescribed limit for lurplus 
storca, the disposal action in respect of surplus stores is a continuous 
procca in SAIL plants includinl BSL. Efforts are. therefore. on for 
disposal of the balance items. 

Aker implementation of the majority of the recommendations of the 
Committee constituted for this, as approved by Board of Directon in 
July, 91) the descrepancies in the stock of major raw-materials arc bein, 
aradually broo ... t down. A Itatement Ihowing the shorta,eI of major nw-
materials for the yean 1989-90 to 1993-94 vis-a-vis norms arc furnished in 
Annexure-n. It would be seen from the Annexure-II tbat there is a 
Jeneral trend of reduction of short a .. in respect of major raw-materiall 
with reference to the norml laid down. Approval of the competent 
authority for Ihortaacs beyond Dorml is obtained after due investigation. 

Three Electronic: WeiJbbridJCI have been installed/commissioned for 
weiahment of indilenoUi coal between Feb. '90 and July '91, u detailed 
below: 

Weiabbrid,e No. 

SWS No.1 
SWS No 2 
SWS No 3 

Date of Commissionin, 

FEB. '90 
FEB. '90 

JULY'91 

In addition, in order to arrest the shortages of imported coal, followin, 
acdonI have been taken: 

(a) Eacortina the rakes for checking pilferage enroutCi is under 
examination. 
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(b) Standardisation of the loading capacity of wapi is also under 
examination. 

COIIUDeDII 01 Audit 
The Yalue of surplus items _ on 31.1.199S WIS Rs. 19.92 crorca and not 

RI. 1".70 crorcs. Howcver, lhe position of surplus storcs IS OR 30.9.95 wu 
RI. 17.56 crora u detailed below:-

Op. balance IS on (1. ... 94) 
luues durin. the year 1994-95 

Add: Fresh IUrpiUS dec:lared (1. ... 94 to 30.9.95) 

luue/conlumption from 1.4.95 to 30.9.95 

(Filwa ill lb.lcrotW) 
22.7" 
2.88 

19.86 
0.04 

19.90 
2.34 

17.56 

The present posilion of shortale in rcSPCCI of varioul raw-materia" hIS 
bc.:en indicated in our comments ... insl Appendix ·11. 

Further Reply by GOVft'DIIMDt 

The discrepancy in the v.lue of surplus ilcml WIS due to the f.ct Ih.t 
items wortb RI. 5.18 crorel earlier deleled from the lurpluslist were a.ain 
brouaht forward IS per ManaFment decilion. Identification and dispoaal 
of lurplus stores is an onloinl procell and certain matcriall will Ft 
included/excluded in the IUrpiUS list dependin,. upon suitability or 
unsuitability of their use. 

(Ministry of Steel OM No. 9(1)I9SIBSUSAIL-II, Daled 14.2.1996] 
__ datlan SI.No. 23 (hrqra'" No. 4.IS) 

While the Committee appreciate that Bokaro Steel Planl hIS been 
earnin, profits sinc:e 1981-82 coaaistcnllY .nd lhe cumulative profit wu 
Rs. 1687 crorel al on 31st March, 1993, but the painful f.ct remains ch.t 
had tbe production been upto the rated capacity. the profils would h.ve 
been hilher by al leut RI. 600 crorel. The factors due 10 which this hu 
not been possible such IS quality of coal .nd other raw materi .... 
availability of power and Railway wagons have been dealt with by the 
Committee in differenl sections of this Report. The Committee have 
received aD unmistakable impression tbat if the causci for lower capacity 
utilisation like dcfccu in equipmenll etc. could bave been idcnliflCd carly 
aad quick remedial actionl taken. much of the ills. which the plllli bad to 
suffer from for a loa. time, could have been .voided. They expect chat 
with tbe UIC of imported coal. the reported improvement in the availability 
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of power and wa,oDl and the various other remedial steps underway, the 
plant would now be able to further step up the production and increase its 
profitability. 

Reply of the Goyernment 

AU out efforu have been made by SAIL to incrcue the productivity in 
the Steel Plant. In particular, in recent years, profitability hu lOne down 
in coke-ovcDI on account of aleina batterics and poor equipment 
condition. Followin, mcuurea have been taken in cokc-ovena to increue 
thc equipment availability and increase thc BF coke output:-

(a> Battery No. 8 hu been commissioned on 21.9.93. u a reserve 
battery; 

(b) Battery No.4 bas been taken down for re-buildin,; 

(c) Major repairs have been carried out in battery Nos. 5 & 6; 

(d) Cold campaip repair is in proaress in battery No.1; 

(e) Timely capital repair and preventive maintenance of all the 
equipments is eDlured for better availability; 

(0 Reaardin, coal, proportion of imported coal in blend hIS ben kept 
around 43% durin, 1994-95. It is proposed to increase it to SO% 
durina 1995-96. 

(a) Semi-finished products and coke has been traDlferred from ~r 
stccl plants to BSL for optimum utilisation of its production 
facilities. 

(h) SAIL Board has approved in principle, tbe proposal for inh'Oductioa 
of Coal Dust Injection in Blut Furnaces in their 204tIa meetina held 
on 20.2.95. Offen from the Bidden have been received and are 
under evaluation and expected to be finalised by December. 1995. 

The production and profitability in the Steel Plant hIS &enerally IhOWII 
an upward tread in recent yean. IS would be evident from the foUowina 
broad datu:-

ProtIuctitm (MIT) 

1991-92 1992-93 1993-94 

Hot Metal 3.673 3.856 4.040 
Skip Sinter 4.353 4.672 5.066 
Inaot Steel 3.417 3.S89 3.712 
1IRoIIin, (StMiU) 3.216 3.368 3.426 
BF Coke 2.448 2.S64 2.348 
Saleable Steel 2.730 2.998 3.205 



1991·92 
1992-93 
1993-94 

Aceaa ...... ProIIl:-
'-upto 1992·93 

upto 1993-94 

31 

ProlItablUt)' 
RI. 230.4~ aores 
RI. 379.84 aores 
RI. 467.82 crores 

RI. 1644.33 crores 
RI. 2112.15 crorea 

Cwweall 01 A.a, 
The Production duriD. 1994-95 wu u under:-

(In Million Tonnca) 
Hot Metal 
Skip Sinter 
Inlot Steel 
Inlot Rollinl 
B.F. Coke 
Saleable Steel 

: 4.090 
: 4.917 
: 3.656 
: 3.443 
: 2.093 
: 3.168 

It would be seen from above th.t except hot metal and inlot rollinl. 
there wu downward trend in all other products. 

Further Reply by Gove..........a 
Reasons for shortfall in production of the following items in 1994·9S u 

compared 199~94 were u under:-B' Coke-Poor oven .vailability due to agina of batteries. 
Sid, Slnter- (i) Production regulated as per burden proportionina at 

Blut furnaces. (ii) Power restrictions imposed by DVC. 
Iqot Steel- At times hot metalahortage durina c.pital repairs of Blut 

Furnaces. 
Saleable Steel-Restriction in power supply from DVC resulted in lou of 

production of 40.144 tonDel. 
[Miniatry of Steel OM No.9 (l)I9SIBSUSAIL-II DATED 14.2.1996.] 

C ........ 01 tile C .... u. 
(pJeue 1ft par ..... pb No. 16 of Chapter ( of tbe Report) 

.............. dea 81. No. ~ (I'ananfIt No. 4.1'> 
Accordiq to tile prelCDt pricina policy of steel. tberc is DO CODtrol oa 
prices hem, uercilcd by Govenuaent or any of ita qenc:ia. Tbe a-worb 
pric:a of steel are fixed by abe lDanuflCt1lren takina into ICCDUDt die 
caPKitY of the market to ablorb tile price. $&eel deYeIopment Faad, 
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cnlinccrinl Goods cxport uaiatance Fund and othcr pool funds are 
added to the ex-works prices. The Committee have been informed that 
u a result of this policy SAIL hu not been able even to compensate 
fully for the inc:rcllC in input costs. Due to thc ceiling of RI. 12UY- per 
tonne on freiaht allo, the company hu to suffer lou in lOme cues. 
Apart from this, the reduction in import duties from' 80% to 50% hu 
advcncly affcc:tcd thc steel industry u a wholc. The matter is stated to 
bave been taken up with the Ministry of Finance. The Committee would 
recommend that the matter should be examined in ill entirety and tbey 
be informed of the final dedsion arrived at. At the same time SAIL 
should allo lear up itself to the new situation and make concerted 
efforts to reduce the input COlli 10 that ill prices remain competitive. 

Repl, or lbe GOYeI'IIIDeIII 
The issue regudi... reltructurinl of custom duty rates hu been taken 

up with the Ministry of Finance keepinl in view the interests of steel 
producen and allo consumen of steel. The cUitom duty on steel 
imports bas been reduced to a maximum to 40% in the Budlet of 1995-
96. However. even at the current rate of duty averasc landed COlt of 
import of almost all items of steel is more than eX-lOCk yard price of 
SAIL . 

. The Steel Development Fund levy on iron and steel products has 
been abolished w.e.f. 21.4.1994. Government is also considerina 
withdrawal of Enaineerina Goods Export Auistance Fund (EGEAF) 
levy in con.ultation with concerned Ministries. It hUt however. bc:en 
decided that the ceilin, of frei,ht cost of iron and stccl materials will 
not be discontinued presently. 

SAIL ha. acared itself to meet the changin, environment needs. To 
remain competitive it hu further streamlined its operations and 
intensified cost reduction efforts. Customer har become the focus of its 
strateaies and customer satisfaction the ultimate loal. Production is 
continuoully tuned to suit customen requirements. 

To reduce input COlt, following measures have been taken by SAJL:-
(a) ModerniSation and technical upgradation of the plants aad 

equipments throulh replacements of outdated opclt-heart 
furnaces by enerly-cfficient LD converten and installation of 
continuous cutin, facilities. This will improve tcchno-cconomie 
parameten, such as, 
(i) reduciion in energy consumption; 
(ii) Improvement in productivity of Blast Furnaces. finishin. 
mills etc.; 
(iii) improvin, quality of products; 
(iv) production of value added products etc. 
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(b) Monitoring of cost controVcost reduction projects and sending 
periodical reports to top Management. 

(c) conduct of Cost-awareness programmes. 

(d) Monthly COlt meetings with HODs and key offacen of major 
departments to dilcuu and identify the areu of conc:cm. 

(e) Variancc analyaia of cost of production of major products and 
periodical discuuion with the HODs for corrective action. 

Comments or AudU 

No Comments 

(Ministry of Steel OM No.9 (1)19S1BSVSAIL-1I Dated 14.2.1996J 

Recommendatloa SI. No. 26 (Panarapb No. 5.39) 

Bokaro Steel Plant has de"eloped its unit corporate plan which has been 
incorporated in the corporate plan of SAIL upto 2005. Out of a capaci..,f 
19 million tonnes envisaged for SAIL by 2005 AD, Bobro Steel Plant 
aims at a capacity of 5.25 million tonnes. In order to achieve this capacity 
Bokaro Steel Plant proposed to Government modernisation in two stages, 
Stage-l for going upto capacity of 4.5 million tonnes and Staae·n for going 
upto a capacity of 5.25 million tonnes. But due to constraints of resources 
Government ,ave its approval in July, 1993 to Stage-I only with cost 
estimates of Rs. 1625.79 crores, witb completion schedule of 48 months I.e. 
by July. 1997. This stage envisages phasing out of ingot cuting and 
slabbing Mill and introduction of 100% continuous cuting. The Commiltee 
expect that SAIL would have learnt lessons from past experience and that 
Stage-I would be completed within the stipulated cost and time schedule. 
They are, however. concerned to note tbat no corporate proposal has yet 
been submitted to Government for Stage-II of modernisation. The 
Committee need hardly emphasise the 'need for timely action in regard to 
Staae-II 10 81 to ICbieve the envisaged capacity by 2005 AD. 

Repl, or abe GoYerDIDent 

AU out efforts are in hand to complete Modernisation (Stage-I) 
proJrUlllDe within the stipulated cost and time frame by ,SAIL. At the 
momont, implementation of different ,Iobal pacita,es are pro,ressing as 
per sc:bcdule. 

Pbasin, out of inlOt castin, and sJabbin, mill and introduction of 100% 
continuous castin, was enviaaaed after completion of Sta,e-II 
modemiaatiOll in the oriJinal proponl. The Stap-II proposal is beinl re-
formulated. 
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CommeDIi of Audit 
No Commenll 

[Ministry of Steel OM No.9 (1)195/BSlISAIL-1I Dated 14:2.1996] 
COIDIDeDII of the Committee 

(Pleue let panaraph No. 19 of Chapter I of the Report) 
Recommendation SI. No. 18 (P.ra .... p~ No. 5.41) 

The Manasement of Bokaro Steel Plant informed Audit in June, 1991 that 
the level of technical and non-technical manpower employed a1re.dy wu 
adequate and no additional manpower would be recruited to achieve 
production of 4 miUion tonnea. The Committee are dismayed to note that 
inspite of this, the manpower continued to increase persistently and it wu 
48S04 U OD 11111994 a,ainst 46553 as on 311311991. This is despite the 
claim that there is a Itrict control on manpower rcquiremenll. The 
Committee, therefore, suUest that a fresh assessment of the manpower 
requirement of the plant should be made and efforts be made to keep tbe 
pnpower to the optimum level. 

Reply of the Govetameat 
The fi,ure of 46S53 II on 31.3.1991 is that of relular manpower (i.e. 

excludina Trainees and Caul). The fi,ure of 48504 as on 1.1.1994 is that 
of total manpower i. t. includin, Trainees and casual. 

The manpower at Bokaro Steel Plant shows a declining trend as may be 
seen from the followin. data:-

31.3.92 
31.3.93 
31.3.94 

Manpower Position 
Includinl Trainees &. Casuals 

48341 
48228 
4807S 

While there is strict control on fresh intake of manpower slilht increase, 
here and there, is unavoidable bacaulC of: 

(i) recruitment of teachen for new CBSE pattern Schools run by tbe 
Company; 

(ii) appointments made on compassionate Irounds (widows/dependents 
of deceased employees); 

(iii) Sc/sT recruited lIaiost backlol posts reJerved for them; aad 
(iv) Induction of Manasement Trainees for correct aF and skill mix-up 

in the Plant. 
The manpowcr _ment c:xerc:ile is taken up every year and bued on 
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the requirement and separations the recruitment for the year is decided. 
1\e plan thus prepared aets approved by the Bo.rd .Ionpith Annual 
Budlet. 

c............ of Audit 

No Commen .. 

[MiDistry of Steel OM No. 9 (I)19S/BS~AIL·1I Dated 1 •. 2.1996] 

R ..... meadatloa 51. No. 29 (P.,. .... pb No. 5."2) 

The committee bave been informed th.t one of the problems which tbe 
pl.nt bas been facing was inconsistent power supply, of late, there has 
been lOme improvement in power supply from Damodar Valley 
Corpor.tion. However. tbe loIS of production due to the inconaistency in 
power supply durin, the ye.n 1991·92 to 1993·94 h.1 been 71,560 aonnea; 
1,93,900 tonnes .nd 35,620 tonnes respectively. The Committee desire th.t 
the settin, up of • captive power plant at Dokaro for un-interrupted power 
supply which is presently under consideration of SAIL. Ihould be 
expedited. besides, efforts should be furtber intensified for reducin, the 
enerlY consumption rates which were higher even in 1992·93 compared to 
dctaDed Project Report norms. 

Reply of the Government 

Followin, .ctions have been initiated by SAIL to increase availability 
and reliability of power supply to Bokaro Steel Plant:-

- Renovation of two Boilers of Thermal Power Plant; 
- InstaDation of on-line crusher in coal handling plant of power 

plant: 
- Replacement of relaYI and protection coordination equipment in 

the three fccdcl'l from Chandrapur. Thermal Power Station of 
DVC to Bok.ro Steel Plant; 

In addition followin, actions arc being pl.nned by SAIL to increase 
power availability both in quantitative and quali.tative terml:-

- Renov.tion of remaining three boilers of Thermal Power Pl.nt; 
- Enbanc::cment of capacity of Ball and race mills of Captive Power 

Plant by ineorporatin& a mill upgrade system; 
- Upgradalion of power supply system from DVC to 220 KV from 

prescnt level of 132 ICV; 
- The proposal for lettin, up of a 30 MW Gas '1urbine power plant 

is to ensure emer,ency power supply in CIIC of Grid failure. III 
Feasibility is under exrmination. However. the overall power 
requirement for BSL will be re-uscued durin, formulation of 
51.-" Modemilalion of BSL. 

Reduction in enerlY CODIUmption is one m.in aim of mode ..... don of 
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Bokaro Steel Plant which is going on as per schedule. The enero 
consumption rates have however, already shown a downward trend as 
shown below:-

1991-92 ·1992-93 1993-94 

Coke rate K,thm 660 663 640 
(DPR norm 720) 
Total energy Cons. 8.862 8.841 8.765 
Per TCS GcaVTCS 
(DPR norm 8.537) 

Following steps are being taken to further reduce the energy • 
consumption rate in the steel plant:-

(i) Repair and rebuilding of coke oven batteries; 
(ii) Reduction of heat losses from soaking pits and reheating furnaces; 
(iii) Improvement of steam line insulation; 
(iv) elimination of utility leakages; 
(v) Control of idle running of equipment. 

CommentJ of Audit 
No Comments 

[Ministry of Steel OM No. 9 (l)195/BSUSAIL-1I Dated 14.2.1996] 
Recommendation SI. No. 3t (PanJl"apb No. 5.43) 

As has been brought out in the preceding chapters of this report, the 
poor quality of coil has been a major handicap in steppin, up production 
of steel at Bokaro. The Committee are given to understand that at a· 
discussion between the Ministry of Steel and Ministry of Coal, it was 
concluded that for ensurina best quality of Coal. SAIL should take over 
thcae wasberies alonawitb the coal mines. It is surprisina that inspite of 
Bokaro Steel Plant suffering from poor quality of coal over the years and it 
being known that SAIL would be to produce the desired quality, wby the 
issue is .till bein, kept open and status quo being maintained. The 
Committee desire tbat a firm decision in the matter be taken soon and 
whichever Ministry retains control of the coal mines and washeries. all out 
efforts should be made for improvina the quality of coal 10 that hUle. 
amouDts beina spent on import of coal could be reduced to the minimum. 
The Committee also desir~ that SAIL should also explore the possibility 
of having their own captive minea. 

Reply of the GOyenuaeat 

Diac:uaiooa by SAIL were ,oi.., on with Coal India Ltd. for operatina 
joint venture mines and washeries for supply of ,ood I adequate quality of 
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coal '0 SAIL steel plants. Finally Cll Board agreed to offer Parbatpur, 
Mahal, Seetanala and Tasra Blocks for development by SAIL for captive 
usc. They referred to the Ministry of Coal for further action. The 
Screening Committee mecting of the Ministry of Coal was held on 
4.10.1995 in which SAIL also participated. The Committee decided to 
identify Parbatpur, Mahal, Sitanala and Tasra Blocks located in Jharia 
Coalfield for captivc development by SAIL. 

For medium coking coal I boiler coal and Cold Dust Injection. following 
efforts arc on: 

Medium Coklnl Coal 
The possibility of development and operation of coal blocks localed at 

Kotre-Basantpur. Pachme. talaarh. Kedla. Parej. Tapin. Gose. Gosc-cast 
Jharkhand, Loiya and Choritanr-Talaiya and associaled washerics in 
Hazaribagh area under overall supervision of a joint manalement group 
with Members of Cll and SAIL will be examined after techno-cconomie 
evaluation of the Blocks which is in progress. 

Boller Coal 
SAIL has already applied to the Ministry of Coal to allocate tbe 

following blocks for meeting the boiler coal requirement: 
(a> Ardha,ram and Gourandih blocks in Raniganj Coalfield Command 

area. ECl; 
(b) utkal-II block in Taleher Coalfield command. Mel; 
(e) Chaturdhara block in Ib Valley Coalfield Command area. MCl; 
(d) Madanpur and Tara blocks in Hasdeo-Arand Coalfield Command 

area. SECl 
ColI o.st Injection (COl) 

A Joint Committee of SAIL and Cil i. workin, for Iocatin •• uitablc 
indigenous CDI blocks nearest to the required specifications of SAIL 
planta. 

In addition the Ministry of Steel have also tlken up this issue with tbe 
Ministry of Coal for their ~:onsidcration. 

COIDIDHII of Audit 
NoC_ .... 

[Ministry of Steel OM NO. 9(l)/9S/BSl/SAll-1I Dated 14.2.1996) 
a .... - ....... 51. No. 31 ( ........... No. 5.44) 

The Committee arc concerned to learn tbat there wu a short rcc:cipl 
of 2.05 lalth tonnca of imported coal at Pandcep and Hlklia port. 
durin. 1985-86 to 1991-92 rcsuhina in extra payment of 
lb. 31.73 crom. What is more IUrpriJin. is that no rcsponaibiUty wu fixed .. 
for JUCb short receipt of coal. The Committee desire that thc maHcr sbould 
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be enquired into and action taken against the persons found pilty. They 
abo desire that full proof arrangements be made 50 as to completely 
eliminate sucb short receipt in future. 

Reply of the GovenuDen. 

The percent sbortage of imported coal in the recent years. is as under: 

Norm 1991-92 • 1992-93 1~94 

3% 2.12% 1.27% 3.97% 

It would appear from the above that the short. was contained witbin 
norm during 1991-92 cl 1992-93 however. it mainly went up during 1993-
94. 

AI directed by the Hon'ble Committee a high-level Committee was 
constituted by Manapng Director. Bokaro Steel Plant to go into detail of 
the matter and fix responsibility. if any; on the erring persons. 

The conclusions of the Committee are: 

1. Imported coal is beina received at Paradeep &. Haldia Ports for 
onward transportation to varioUi units of SAIL by rail. The Material 
is being shipped from different Ports on volumetric basis. 

2. Similar practice is fonowed at tbe unloading ports. The RR wei,ht is 
determined on the buis of the carryinl capacity of the wllOns. This 
syatem does not give allowance for quantum of voida for different 
sizes of coal. 

3. It is normally takin, 2-3 days time for the colllipmeDt to reach the . 
destination. Frequently. there has been tracCI of pilfcnac ca-route, 
since Umc spray madc at the time of ioadinl was found diItorted. 

4. At the destination, thc coal waJODS are puaed througb Electronic 
Weigbbridgea for correct weighment. The short. is determined 
w.r.t. RR weipt. 

S. There is no ICOpe of misuse / pilferage within tbe Steel Plant. The 
Committee bu, accordingly. concluded tbat since all possible steps 
are taken at Plant level. abortaae is not due to inaction on the part of 
any individual(s) on wbom responsibility can be fixed. 

6. The Committee bas .Iso exprcuc4 the opinion that sbortaae problem 
is because of lack of weipment facilities at the unloadin, Ports. The 
Committee has, accordinpy. sullestcd ~at in the interest of SAIL 
(since. larae quantity of coal is beiDI imported). weigbmcnt facilities 
should be provided at the unloadinl Ports at the earliest so tbat 
Railways may iuuc clear Rib. 
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FoIIowin. ICtiona have been takca by SAIL to minimise / arrest 
Ibortales of imported coal: 

(a) Strict supervision of wllOft Ioadin, at the ports; 
(b) Matter rclatin. to iaataBation of electronic: iD-motion weiah-bridaes 

at ViDa. Pandecp aad Haldia ports is beiD. taken up with the 
concerned port authorities. In case they do not aarce, SAIL will be 
aeekinJ Port Authority', permission for iaatallin. its own weigh· 
bridges. 

(c) Lime spray iI made after Ioadiq of WI,O:1I; 

(d) In aU major ports i.t., HaIdia, Paradeep and ViD., ript from 
dilcbarPn. of the CII'JO from the Sbip till the same is loaded in the 
Railway WI,OOI, ale under the watch and ward of ClSF personnel. 
Tlail MeUrity arranaement minimises the chances of pilferap at the 
ports. 

(e) Re-fixiD, of carryin, capacity of BOX·N Walons hu been taken up 
with the Railways. 

(f) MIl. $OS, an independent iaapec:iion aacocy, bu been commissioned 
to survey. inveltipte and report of likely loa of moisture at various 
,tapa. viz., 

(i) while ,tac:kin. at the ports; and 
(ii) wbile beinl transported in railway waaons. 

C....... of Aadlt 
A Committee wu COftItituted by the Co. to inVCltipte tbe reuonl for 

abort receipt of coal aDd to fill rapolllibility for the 1ImC. However, the 
Committee in their Report of May, 1995 opined that the Iborta,e of coal 
WII maialy due to lIct of wejpmeat facilities at the Ioadia. and ualoadina 

, poia ... AI IUdt DO rapDlllibility wu fixed. 
. However. the SAIL BoInI iD ita 162nd Meetin. held on 4.7.91 (Item 
3.13) apprOMd iDter alia the IoIIowiq adion plan to prevent short receipt 
of imported coal: 

(i) Prior aupervilion of "lOB Ioedin. by Traniport .t Shippin. Staff in 
aU abifb. 

(Ii) The COIltract with Ioadina contracton Ibould provide for suitable 
recoveries towUds dead freiabt bued on weiaht found on 
deatination. 

However. tJae coalnlCt witb tile Aoadin& coatncton does DOt contain aay 
provision for recoveria of dead frciPt baaed on weipt fouad at 
datination. 

The initiative taken by SAIL for iDatallatioD of weip-bridJe did DOt 
yield any reault. Vizq Port authorities turned down SAIL', request for 
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installation of ita own weigh-bridge. 

In the 162nd meeting of SAIL Board held on 4.7.91, BSL indicated that 
norm for imported coal shortage would be 3% instead of 2.5% 
recommended by Apex Committee formed to fIX norm till such time the 
carrying capacity of BOX "N" wagon is calibrated and refaxed. However, 
the norm wu not reduced from 3% to 2.5% even in 1994-95. 

Further Reply by Go¥eraDltnt 

Prior supervision of wago.. loading is being ensured by SAIL. 

Regarding recoveries of dead freight from the loading contractors, 
efforts are being made by SAIL in this direction. 

Ministry has no further comments to offer on the comments of CAG 
regarding Viza, port authorities' turning down of SAIL's request for 
installation of its own weigh-bridge. 

Regarding norms for short ale of imported coal SAIL's experience with 
the shortages in the imported coal durin, 1993-94 (3.97%) was otherwise. 
However, the shortale in imported coal durin, 1994-95 was only 2.25 % 
which was weD within 2.5%. 

[Ministry of Steel OM No. 9(I)19SIBSLISAIL-n dated, .14.2.96] 

Recommendation SI. No. 32 (Paraarapb No. 5.45) 

As a result of the examination of the subject, the Committee are 
constrained to find various lapses as a result of which the performance of 
Bobro Steel Plant has not been uptothe mark. They desire tbat 
responsibility be faxed for IUch lapses and appropriate action taken against 
the errin, officials. 

Ileply of abe Government 

Action Taken Notes in respect of the individual recommendation of the 
Hon'ble Committee relalin. to faxation of responsibility have been 
indicated apinal pangrapb numben 2.89. 2.93, 3.34, 3.35 " 5.44. 

Commeats 01 A.dll 

The Committee constituted by the Company could not fax responsibility 
on any individual~ 

hrtber RepI, .., GOveJ'lllDeDt 

Ministry has DO further comments to offer. 
[Ministry of Steel OM No. 9(l)/9S/BSL/SA~n, Dated 14.2.1996] 

C ......... aa of tile c.-..... 
(pleue 1ft p ........ pb No. 21 of Chapter I of the R~rt.) 



CHAPTER III 

RECOMMEND A nONS WHICH THE COMMI1TEE DO NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLIES 

a...,..,meodatloa SI. No. 21 (P.n .... ph No. 3.37) 
The performance of the lime stone mines .t Kuteshwar and 

Bhawanathpur was also below anticipation. During the yean 1979-80 to 
1991-92 there was shortfall in production at Kuteshwar mines to the extent 
of 3 million tonnes. The extraction of lime stone was stated to have been 
low siace no investments were made for mechanisinl the mine due to 
threat of ita inundation from Bansagar Dam. In this connection, the 
Committee would like to point out that Kuteshwar mines could have been 
protected limply by putting up a bundh as has now beea done and the 
expenditure of Rs. 8.04 crores on procurement of lime stone could have 
been avoided. Similarly, Bhawanathpur mines did not achieve the designed 
capacity of 1.45 million tonnes per annum. The operatina cost of the mine 
was higher than estimated and it did not meet the quality required for 
Blut Furnace necessitating additional expenditure of Rs. 4.27 crores upto 
1991 on purchases from other resources. The CommiHee have been 
informed that with tbe selective mining beina resorted to now. 
Bhawanathpur lime stone can be used for Blut Furnace. Here the 
Committee would like to caution that with extensive selective mining. the 
remaining deposits may be rendered completely unsuitable for UIC in the 
Blast Furnaces. They would, therefore, suuest that instead the possibility 
of modifying the Blut Furnaces should be explored in order to make tbem 
compatiable with the lime stone available at the mines. 

Reply of the Government 
The proposal of puttina up a bundh to save the Kuteswar Lime Stone 

deposita form inundation was thought of in 1983 itself when Dr. M. 
Breznik was appointed u Consultant to suuest measures for protection of 
the Mines due to construction of Bansaaar Dam. Dr. Breznik submitted 
bis report in Jan. 84. He suUe.ted that an earthen bundb of 5 kms. lenatb 
should be constructed between the mining boundry and river 
Chotimahanadi-a 1J'0uting curtain was to be provided for len,th of 2.6 
kms. to stop the seepa,e of water thtough the cavity and previous soil. 

The work of construction of the Dam is being executed by Bansagar 
Dam Authority (BDA) and the cost is being shared between SAIL and 
BDA in equal proportion. The work is still in progress and about Rs. 4 
crore baa already been spent out of a total estimated expenditure of Rs. 16 
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erore. Durin, the course of execution of the work, BDA approached SAIL 
statin, that the present method of ,routin, was insufficient and a new 
method had to be explored. The new method was to COlt about RI. 18 
erore extra. BOA is formula tin, the strategy for the same. SAIL has 
already examined the issue and furnished its comments. 

In view of the position stated above, it is not possible to mechanise the 
Kuteshwar Lime Stone Mines till the grouting work, which is in progress, 
is completed by Bansa,ar Dam Authority. 

The suaestion of the Committee for exploring the possibility of 
modifying tbe Blast Furnaces in order to make them compatiable with the 
lime stone available at Bhawanathpur, has been examined by SAIL. It is 
not pouible to implement the IUllestion of the Hon'ble Committee, al the 
Bhawanathpur lime stone, in general, is very hard and contains higher 
alkali and silica that only add to problems and tell badly on production and 
quality both. Techno-economics, therefore, at present, do not permit use 
of this material directly in blast furnaces. However, the material can be 
used in little proportion in Sintering Plant, which is being done. 

Comments or Audit 

The statement of Ministry that the quality of lime stone in 
Bhawanathpur Mines is not good for quality production of steel and the 
lime stone from this mine is being used in little proportion in Sintering 
Plant is correct. However, the techno-economic analysis to find out the 
possibility and economic viability of modifying the blast furnaces in order 
to make them compatible with the lime stone available at the mines was 
not done. 

Further Reply by Government 

The techno-economic analysis to mpdify the Blast Furnaces does not 
appear necessary in view of the fact that lime stone consumption in Blast 
Furnaces was only 6947 mit during 1994-95 which works out to 2 kg.Aonne 
of Hot Metal produced. This much quantity can easily be obtained from 
other sources where silica percentage is less compared to Bhawanathpur. 

[Ministry of Steel OM No.9 (I)19S/BSUSAIL-1I dated, 14.2.1996J 

Recommendation Sl. No. 15 (Pananph No. 4.17) 

The Committee have been informed that SAIL, which has an equity 
base of Rs. 3985.89 crores has submitted a proposal for its financial 
restructuring to Government in December. 1992. It has proposed that its 
equity base be reduced by converting a part of the equity to loans, to be 
paid back to Government and a part to 7% preference shares. SAIL also 
bas a plan of raising Rs. 12.300 crores for investment on modernisation. 
The restructuring proposal is still under consideration of the Government. 
The Committee desire that a final decision in the matter should be taken 
without any further delay. 
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Reply or the GoverDDleal 

Subsequent to the lubmillion of the financial restructuriaa proposal by 
SAIL, follow.ing developments have taken piau: 

Government had further diainvelted ill Ihareboldio, in SAIL ia 
tranches to financial institutions, employees, individuals etc. 

Government is further disinvestin, its shareholding durin, 1995-
96. 
SAIL plans to raise equity funds to the extent of 10% of its 
present paid-up capital includina upto USO million throuah Global 
Depository Receipts (GDRs). The process of due dili,ence etc. 
for GDR issue is already in progress. SAIL has soupt Govt.'s 
approval for issue of GDR. 

The Profits of SAIL have also increased from • level of RI. 
423.40 crores in 1992-93 to RI. 1163.33 crores in 1994-95 thereby 
improving the resource position of the company. 

In view of the above developments, immediate need of capilal 
restructure is not beina felt by SAIL. 

Comments or Audit 

No Comments. 
[Ministry of Steel OM No. 9(1)/951BSlJSAIL-n'dated 14.2.1996) 

Recommendation SI. No. 17 (Paraeraph No. 5.40) 
The Centre for Engineering &. Technology (CET) has finalised 

agreements for two new technologies, one of which is Galvalume 
technoiocy for producing Zinc-Aluminium coated sheets for better 
corrosion resistance and hi&her marketability. The adoption of this 
technology is expected to result in savings variable cost of production by 
almost Rs. 1100 per tonne. It is, however, strange to notice that though 
the technology is scheduled to be implemented at Dokaro Steel Plant in 
November, 1995, the investment proposals are yet to be formulated. The 
Committee strongly recommend that in order to avoid any delay in 
implementation of this cost saving technology, the investment proposals 
should be formulated and got sanctioned without any further delay. They 
also desire that final decision in regard to implementation of the other 
technology viz. CAS-OD technology for secondary refining of steel at 
Bokaro lhould be expedited. 

Reply of the Goverament 
Based on the Feasibility Report prepared by inhouse Consultant CET, a 

propoaaI for ~option of Galvalume technology at Hot Dip Galvanisin, 
Line wu formulated by BSL in March '94 with a completion schedule of 
20 months from the date of approval of the project. However, since 
Galvalume Sheet is • Dew produ.ct to be introduced in the market, it was 
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considered desirable to conduct a quick market survey through Central 
Marketing Organisation (CMO) of SAIL, to enable a decision to be taken 
on the introduction of this technology. CMO's report on "Demand of 
Galvalume Sheet in India and its Growth Prospects in Future" was 
prepared in December, 1994. 

. Meanwhile, the domestic and international prices of Aluminium had 
peaked and became 1.9 times of Zinc. The technology uses rrlore of 
aluminium, therefore it became necessary to rework its techno-economy. 
Based on CMO's market survey report and the revised techno-economics, 
the proposal for introduction of Galvalume technology in BSL was put up 
for consideration of SAIL Board. 

SAIL Board in May '95 has approved 'in principle' the proposal of 
Introduction of Galvalume Technology in Hot Dip Galvanising Line of 
Bokaro Steel Plant with the implementation schedule of 20 month from the 
date of sanction. The Board resolved that the detailed proposal after 
finning up the cost by BSL and revised techno-economics based on 
prevailing Aluminium price should be put up to the Board for final 
approval. 

i Tenders are scheduled to be received for instanation of this technololY 
a! Bokaro Steel -Plant by 31st October, 1995. The detailed proposal is 
likely to be put up to the Board by 31st March, 1996. 

The CAS-OB technology for secondary refining of steel is to be 
implemented in BSP. As regards its implementation of Bokaro, a view is 
yet to be taken. However, during implementation of Modernisation 
programme, Lad4le Furnace and Laddle Raisina Station for secondary 
relimn, of steel in SMS-II have been finalised. 

The CAS·OB tecl)nology for secondary refining of steel is to be 
implemented in BSP. As reaards its implementation at Bobro Steel Plant, 
a view is yet to be taken. However, during implementation of 
Modernisation programme, Laddle Furnace and Laddie Raising Station for 
secondary refining of steel in SMS·II have been finalised. 

Comments or Audit 

The implementation programme for introduction of GaJvalume 
Tech"ology in Hot Dip Galvanising line of Bokaro Steel Plant has been 
deferred by the Management as per prioritisation (December. 1995). 

Further Reply by Government 

No further comments. 

[Ministry of Steel OM No. 9(l)l9S1BSLlSAIL-II Dated 14.2.1996] 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF 
GOVERNMENT HAVE NOT BEEN ACCEPTED BY THE 

COMMIlTEE 

............. tIoaI 51. No ... A 5 (Pa ....... ,... NOI. 2 .... A 2.11) 

The Committee are perturbed to observe that the production of lleel at 
Boltaro Steel Plant has been much less than the installed capacity of .. 
million tonnes per annum and the shortfall in production durin, the yean 
1978 to 1992 amounted to 4.7 million tonnes due to various reasoas. IUdl 
as inconsistent supply of indigenous metallurgical coal. problems of power 
supply from Damodar Valley Corporation. lack of co-ordination and lack 
of systematic and sustained programme for replacement or modification of 
old equipments. Although some improvement in production is stated to 
h."e been achieved. it still remains below the installed capacity in respect 
of inlot steel. The Committee fail to understand' why the factors which 
have now been identified for lower production could not be identified all 
these years so that remedial steps could be initiated in time and shortfall in 
production avoided. They desire that the matter should be looked into 
with a view to find out as to when the factors responsible for lower 
production were identified and when the remedial meuures were initiated 
and the Committee be appraised of the same. 

It is a matter of concern to observe that during the period 1980-81 to 
1992-93. the percentaac of actual to installed capacity ran.ed from 37 to 93 
in respect of steel inlOlS and from 62 to 95 in respect of saleable steel. 
Among othcr factors the shortfall has been attributed to lowcr availability 
of convertors duc to premature failure of lining. poor availability of SMS 
grade lime stone. poor quality of coke lind labour problems. The 
prematurc failure of lining of the convertors and other technical 
abnormalities resulted in loss of production of 46.89 lalth tonnes. In order 
to double the life of convertors and improvc the life of lining of 
convcrtors. foreiln tec:hnololY wu imported at a cost of Rs. 1.80 crores. 
The Committee arc astonished to find that no usc of this tcchnoloay could 
be made due to non-availability of dry comprcaed air and nitroacn at 
Bokaro Steel Plant which were required to operate the chamber pumps 
and cement carriers. Strangcly. this fact was discoverec only after the 
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technology had been imported thus rendering the expenditure of Rs. 1.80 
crores infructuous. In fact the objective of doubling the life of the lining of 
convertors was achieved by changing the life of the lining material during 
1991-92 which means the import of foreign technology was not at all 
necessary. The Committee recommends that in future foreign technology 
should be imported only after ensuring that it is unavoidable and can be 
used ,ainfully in the project for which it is being imported. Apart from the 
low lining life of convertors the tap to tap time of convertors at Bokaro 
was also higher compared to nonns. Although during 1991-92 and 1992-93, 
the tap to tap time is stated to have been reduced by using low silicon hot 
metal, low ash imported coke, close monitoring and feed-back analysis and 
certain other steps, it still remains well above the nonns. The Committee 
desire that concerted and ur,ent efforts should be made to brio, the tap to 
tap time within norms. 

Reply or the Governmeat 
2.84 The concern for lower production expressed by the Hon'ble 

Committee is appreciated. 
In fact improvements in a complex industry like steel are a continuous 

process and actions to remove constraints, if any are taken as and when 
identified. 

In particular the constraints such as shortage of power and poor quality 
of coal etc. leadin, to shortfall in production at Bokaro Steel Plant were 
identified by SAIL well in time. The following actions were initiated by 
SAIL to overcome them: 

(i) A 3><60 MW captive power plant was sanctioned in 1981 to 
aU&l1lent captive generation capacity, which was commissioned in 
1986. 

(ii) Imported ookin, coal was used in hiaber proportions to contain 
tbe effect of inconsistent and poor quality of indi,enous cokin, 
coal. The percentage of imported coal in the blend baa been:-

Year '" of Imported Coal 

1 2 

1983·84 1.4 
1984-85 1.9 
1985-86 14.5 
1~87 15.7 

1987·88 16.4 
1988-89 25.8 
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1 2 

1989-90 30.7 
1990-91 37.9 
1991·92 35.7 

1992·93 34.0 
1993·94 36.9 

The plaot. went throuah its stabilisation process after gradual 
commissioning of various facilities. The last of the blast furnaces was 
commissioned in June. 1985 and last of the conveners in February. 1984. 
Steel Melting capacity was initially constrained by inadequacy of oxyaen. 
The interim crude stccl capacity was only 3.108 MT till additional oxygen 
facilities were commissioned in later half of 1988·89. Thereiore. the year 
1989·90 was the first year of full capacity of 4.0 MT. 

2.85 On the issue of import of forcign technology. the strategy for 
technology decision in SAIL has been revised. The new system has been 
finalised for identification. selection. acquillition and adoption of 
technology. This system is based on three tier functioning. namely:-
Technology Cell and Technology Groups of Centre for Engineering and 

Technology (CET) 
Experts' Committees for Technology 
Corporate Committee for Technology 

CET being the nodal agency. will coordinate from the stage of selection! 
receiving the propo581 on technology 10 Ihe Mage of final approval by the 
competent authority. 

In this process. the concerned .,enties will get involved for deeilion 
makinglimplementation. On implementation of the technology. proaress 
will be monitored by CET. 

The lining life of converters has been increased by chanaina the Iinina 
materials. 

The followina steps have been taken by SAIL to improve the Tap to 
Tap time:-

(i) Better quality of Tap hole material is used to improve the Tap 
hole Ufe thereby reducing the down time for Tap hole cbanpn,; 

(ii) Monitorin, and feed-back of Bk>w finish to Blow stan time to 
reduce charae to Tap time ultimately resultine in reduced Tap 10 
Tap time; 

(iii) Timely traclt dozina and mouth rial cIroppial; 
(iv) Witb reduced silicon content in hot metal. b1owin, time reduced 

thereby improvin, tap to tap time. 
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The above measures has resulted in reduction in Tap to Tap time as 
follows: 

On Available Houn 

SMS-I 
SMS-II 

1991-92 

118 
96 

1992-93 

112 
89 

(Unit/minutes) 

1993-94 

110 
86 

Further, Stage-I Modernisation of BSL also envisqel reduction in the 
tap to tap time to 60 minutes in SMS-II. 

Comments of Audit (2.14) 

3)(60 MW CPP sanctioned in 1981 were actually commiuioned on the 
following dates: 

T.G. No.6 - 27.1.1986 

T.G. No.7 - 16.9.1988 

T.G. No.8 -.., 31.3.1989 

Further Reply by Government 

In the reply the year of commissionina of CPP was correctly mentioned 
as 1986 since the date of commissioning of the fint ullit is normally taken 
u the date of commillioning of the project. 

Comments of Audit (2.15) 

Even after using low silicon hot metal the managelRent could not adhere 
to the project norms of Tap to Tap time of 60 mts. for SMS-I and 80 mts. 
for SMS-II in all the yean. The tap to tap time in SMS-II increased from 
86 mts. in 1993-94 to 90 mts. in 1994-95. 

Further Reply by Goyernment 

Stale-I Modernisation of BSL envisages reduction in the tap to tap time 
to 60 minutes in SMS-II. The main reason for increue in tap to tap time in 
SMS-II from 86 mts. in 1993-94 to 90 mts. in 1994-9' is due to the frequent 
interruptions u a result of hood leaka,cs. New bood inataDalion is planned 
by March, 1996. 

[Ministry of Steel OM No.9 (IY9YBSLISAIL-D Dated 14.2.1996J 

COIlUDeDts of tbe Committee 

(Please '" paralfaph No.7 of Chapter ( of the Report) 



CHAPTER V 

RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES 
OF GOVERNMENT ARE STILL A WAITED 

Rec:ommendatloa SI. No. 14 (Parap'aph No. 2.94) 
The Committee are perturbed to find that the production of sulphuric 

acid ranged from 24.89% to 39.53% only during 1980-81 to 1991-92. In 
fact the second acid plant commissioned in January. 1980 has been lying 
idle. The Committee fail to understand why the second plant was set up 

?hen the requirement of sulphuric acid could be met by only one plant. 
What is worse, no action has so far been initiated for disposal of this plant 
although it has been lying idle since its commissioning in 1980. It was only 
when the Committee took up Bokaro Steel Plant for examination that the 
assessment of its present disposable value has been undertaken. The 
Committee would like this exercise to be completed very soon. Action 
taken in this regard should be intimated to them within 3 months of 
presentation of this Report. 

Reply of the Government 
t The 2nd Sulphuric Acid Plant was in production till December 1994 with 
statutory clearances. Year-wise production figures are furnished in 
Annexure-I. Having outlived its normal life. write-off of this plant was 
approved in July '92. 

The Sulphuric Acid plant-II was envisaged in DPR since the requirement 
of acid was estimated at 70,000 MTlYear at 4 MT stage whereas the 
capacity of acid plant-I was 42.000 MTlYear. In the beainnina of '79 when 
the conatruetion of Acid Plant-II was in an advanced stage and all the 
equipments had already bee,. brouaht at site, it was decided to have 4 MT 
CRM on Hydrochloric acid picklina instead of Sulphuric acid picklina. This 
decision subitantiaUy reduced the requirement of Sulphuric acid for CRM. 

Reasons for less production of Sulphuric acid was that, BSL has been 
producin, this material for internaJ consumption only. The requirement 
went down substantially since the plant started using 35% to 40% imported 
coal having Ie.. volatile materials in coke-ovens with the result 
requirement of less coke. i.e., 630--640 kg/THM instead of 680-700 kg! 
11iM, has been achieved. This has resulted in less production of 
Ammonium Sulphate and consequently less consumption of Sulphuric acid. 

The first Sulphuric Acid plant has been sold. The 2nd Sulphuric Acid 
Plant was in operation with statutory clearances till Dec., 94. Meanwhile. 
in the Chief Executives, meetiRg held on 21.12.94, it was decided that due 
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to shonage of Sulpburic Acid being faced by Durgapur Steel Plant, BSL 
will continue to operate tbe old acid plant.II till the new Double. 
Conservation Double Absorption (DCOA) plant. commiJaioned in Nov., 
94. is stabilised to meet tbe requirement of DSP also. 

Initially the production of Sulphuric Acid from tbis plant was erratic. 
The plant bas since been stabilised and requirements of Sulpburic Acid of 
BSL, as weft as, DSP are now beinl met from this new plant. In addition 
the Melting Section of SAP·D bas been upgraded to supply molten Sulpbur 
to new DCOA Plant and as such a part of tbe SAP·D bas been UICd. The 
remainiaa part of SAP·II is in 10 bad condition that the IIJIlO CIIlnot be 
uted witbout additional bUle investments. Consequcntly BSL floated 
Tender enquiry in Feb. '95 to UIeII the best disposable value of SAP·n. 
But there was no response. 

As tbe production from DCW DCOA Sulpburic Acid plant bas now beca 
stabilised, tbe maUer bas been reviewed afresh. SAIL (BSL) bas apia 
initiated tbe proposal for disposal of Sulpburic Acid Plant·n in September. 
1995. 

Commenll of Audit 
Sale Order for sale of Sulphuric Acid Plant No. 1 wu issued in JID., 95. 

The purchaser paid the earnelt money of RI. 0.52 luhl only. He bas 
neither paid sale price of RI. 92.51 luhl which was required to be made 
by 22.01.1995, nor lifted tbe plant (7.12.1995). . 

Furtber Reply by Govenuaeat 
In consultation with Law Department action for forfeiture of Earn.t 

Money bas been initiated by SAIL. 
(Ministry of Steel OM No.9 (I)19S1BSLlSAIL·1I Dated 14.2.1996] 

Commenll of abe COIIUIIIUee 
(Picuc sec paragrapb No. 10 of Chapter I of the Report) 

NEW DELHI; 
MIU'CIt 1, 1996 

PIuzl,UM 17, 1917(SPIuI) 

KAMAL CHAUDHRY, 
Cluzimum, 

COmmUlee Oil Publi& U"tk"aJciIap. 



APPENDIX·I 

Production fieures of Siuphuric Acid Plant No. I & II 
(MIT) 

Acid Plant No. I 
(Commissioned on 1312nS) 

Acid Plod No. II 
(Commiuioncd on 2611180) 

1977·'8 
1978·79 
1979-80 

1980-81 
1981·82 
1982·83 
198.'\·84 
1984·85 
1985-86 
1986-87 
1987·88 
1988-89-
1989·90 
19W-91 
1991·92 
1992·93 
1993·94 
lCJ94·9S 

3254 
23642 (Part Ot)'. 
24827 (or SAP·II) 

51723 

20*)7 
23422 
20911 
25353 
27551 
26836 
23136 
25827 
31023 
33204 
27tJfH 
32U74 
J,W,() (Part Ot)'. for 
lOlll7 oeD A Planl 
21026 Commiuioned 

(UpIO 12194) __ _ on 22111ftJ4) 

403288 

VettJ ......... ks by IIw .. 'Ik~ 01 CAG 

The production of Acid Plant No.2 durina the year 1987·88 was 25857 
wr and not 25827 MIT. ConllCqucntly. the total producti(m would be 
403318 MIT in5tcad of 403288 MIT. 

FIIrther Repl, by Gcwft'nnwal (Mlalltry or saeen 

TIdI WII a typoaraphkal ~rrur wbldl II rqrdlcd. 

(Ministry of Steel OM No.: ytl)195/}JSlISAll·11 DlIrcd 14.2.1996] 
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<a) However shortages in respect of the following materials inerealicd 
during 1994-95 as comparcd to the previous year. (The percentage of 
shortage is given in the bracket) 

(i) Iron Ore Fine (2%) 
(ii) Iron Ore Lump (1.40%) 
(iii) Manganese Ore (2.20"0) 
(iv) Limestone B.F. (0.35%) 
(v) Dolochips (1.23%) 
(vi) Limestone SMS (1.22% in 1993-94. there was surplus (1.3%) 
(b) In respect of the following materials the shortagc cxeeeded the 

norms in 94-95: 
(i) Manganese Ore 
(ii) Middling Coal 
(iii) Sulphur 

Further Reply by Government (Ministry of Steel) 
Ministry has no further Comments to offer against the first para of the 

vetting remarks of CAG. 
The shortages reported by audit arc within norm for iron ore fines; iron 

ore lumps; limestone BF; dolo-chips and limestone SMS. In Mg. ore. 
however. it has slightly increased by 0.2% over. thc norm. 

In respect of vetting remarks of CAl. at para (h) above. Ministry's 
comments arc as under: 

For Mg. ore position has been indicated above. For Middling Coal 
(3.63%) and sulphur (8.29%). the shortages have shown downward trend 
compared to 1993-94. 

(Ministry of Steel OM No. 9(l)/95IBSUSAIL-1I Dated 14.2.1996) 



APPENDIX III 

COMMI1TEE ON PUBLIC UNDERTAKINGS 
Minutes of the 43rd sitting of Committee on Public Undcrtakinp 

(1995·96) held 011 28th February. 1996. 
The Committee sat from 1500 to 1535 hrs. 

PRESENT 
Sqn. Ldr. Kamal Chaudhry - ellllirma" 

MEMlIERS 

2. Sbri E. Ahmed 
3. Prof. Susanta Chakraborty 
4. Shri Oscar Fernandes 
5. Smt. Sheela Gautam 
6. Shri Anna Joshi 
7. Shri Balraj Passi 
8. Dr. A.K. Patel 
9. Shri Jagelh Desai 

10. Shri Deepankar Mukherjee 
11. Shri Vayalar Ravi 
12. Shri Krishan Lal Sharma 

SECltETARIAT 

1. Shri G.C. Malhotra 
2. Smt. P.K. Sandhu 
3. Shri P.K. Grover 

Joint Secretary 
Di"clOr 
Under Secretary 

O .. FICE OF TilE COMPTROLLER IANET All.,tTC)M GENERAL 01' INDIA 

1. Dr. B.P. Mathur Addl. Oy. Audit CIVAG·cum·Chairman. 
Board 

2. Shri R.N. Ghosh Director 
(CommCfcl~ 

I. Coalideratioa.... Adoptloa of Draft ActloD taken Repart OD sa_ 
Autborlly of lad .. Llmlled-Bokaro Steel Plant. 

The Committee considered the Draft Report on Action Taken by 
Government on the recomlpendations contained in the 37th Report of the 
Committee on Public: Undertaking (1994.95) on Steel Authority of India 
Limited-Bokaro Steel Plant and adopted the same. . 

2. •• •• •• •• 
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3. Severad Members of the Conlmillec appreciated the quality of tM 
draft reports. Agreeing witb the views expre~~d by the various Membcn. 
The Chairman stated that this challenging task could be u(.'(;omplished 
because of the untiring and cxccllent assistancc provided by the 
Secretariat. The Committee uL'io decidcd \U plKee their appreciation on 
record. -. 

4. The Committee authorised the Chairman to finalise the draft reports 
on the basis of factual verification by the Mini~trieslUndertakin8s 

concerned and Audit and to present the same to Parliament. 
The CO/llmittet ,hell adj(}u"'td 



AI'PENDIX IV 
(Vide Para 3 of Introduction) 

Allaly.~is of th~ A(.'/ic)I/ Taken by Gcwemmelll ()If the recommendations 
contailled ill the 37th Report of the CO/lll/lillee Oil Public Undertakings 
(Tenth Lok Sabha) on Steel Authority of Inclia Limited-B()karo Steel 
Plant. 

II 

III 

IV 

v 

Total number of reeommendiltions 
Recommendations that have been accepted by 
Government (vide recommendations at SI. Nos. 1. 
2.3.6. to 13.15 to 20. 22 to 24. 26 and 28 to 32) 
Percentage to Total 
Recommendations whieh the Committee do not 
desire 10 pursue in view of Government's replies 
(vide recommendations at SI. Nos. 21. 25 and 27) 
Percentage to Total 
Recommendations in respect of which replies of 
Government huve not been accepted by the 
Committee. (vide recommendations at SI. Nos. 4 
and 5) 
Percentage to Totul 
Rccommendations in rcspect L1f which final rcplies of 
Government urc still awuited (vide rccommendation 
at SI. No. 14) 
Percentage of Total 

56 

81.25% 
3 

9.38% 
f 

6.25% 
1 

3.12% 
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